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[Shri G. C. Bhattacharya]
atep, should be taken. 1 appeal,

through you, to the Government that
theae steps should b, taken imme-
diately and the Ambassador's action
should be condemned squarely.

ANNOUNCEMENT RE. GOVERN-
MENT BUSINESS

THE DEPUTY MINISTER IN THE
DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI KALP NATH
RAI). Sir, T beg to announce that the
Government business in this House
for the next week will consist of—

1. Consideration of any item of
Government Busin*s, carried over
from today's Order Paper.

2. Consideration ,nd passing of:—

(a) The Industrial Finance
Corporation  (Amendment)  Bill,
1982, as passed by Lok Sabha.

(b) Th© Indian
Council Bill, 1981.

3. General Discussion on the
Railway Budget for 1982-83.

Veterinary

MOTION OF THANKS ON THE
PRESIDENTS ADDRESS—Contd.

MR. DEPUTY CHAIRMAN: Now
we take up Motion of Thanks on the
President'B  Address. Mr. Dinesh
Goswami.

SHRI DINESH GOSWAMI (Assam).
Mr. Deputy Chairman, Sir, it is cus-
tomary and an annual convention) that
the House expresses its thanks to the
President for addressing the joint
session of Parliament. And I do not
want to depart from that custom. 1
stand here to express thanks to the
Hon'ble President for addressing the
joint session but I do it with a~ regret.
I am unable to give unqualified sup-
port to the Address and I do it with
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regret because [ feel that if I give
unqualified support to the Address,
the most unhappy person will be tbe
President himself. The Hon'ble Presi-
dent himself will not like this Addres,-
to go or to be thanked without any
regret, because I may say that in this
Address which the President has deli-
vered to the joint session of Parlia-
ment the fundamental issues that wor-
ries him as the executive Head of this
country, have completely been ignor-
ed.

Sir, the Hon'ble President only 23
days back from the day he addressed
the joint session, o, the atispicious
occasion of 26th January, gave a mes-
sage to the countrymen and this was
his last message as the President ot
India. And in this message he dealt
with certain basic problems. What
were those basic problems? In order oj
priority, I would submit that the first
basic problem to which he drew the
attention of the country was—in his
own words;

"What we find today is the very
antithesis of the noble spirit that
animated the nation only a few de-
cades ago. Why is it that this per
missive attitude has overtaken our
society i, the short span of a few
decades? Have we of the older gene-
ration set a wrong example Io the
country by our life and conduct?

I have spoken at length about the
disturbing features of the national
scene because unless we take imme-
diate action to arrest the disregard
of moral values to, public life,
people's faith in our political system
will be undermined with conse-
quences which are too frightening
to contemplate.

May 1 fervently appeal to all
political parties to do some heart
searching and endeavour to bring
about a regeneration of moral values
in our public life."

Therefore, the first and foremost basic
problem to which the Hon'ble Presi-
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d*ht on the historic day of 26th Janu- ,
ary addressed to the nation was about
the degeneration of the moral values
and he asked all the countrymen and
particularly the political parties to do
some TTeart-searching. I was expecting
that in the Addres*? to the joint session
of Parliament ther, should be some
indication as t, how the Government
wanted to bring about regeneration or
arrest  degeneration "of the  moral
values. But in the entire Address I do
not nnd a word mentioned about it
Ones it mean that this Government
has lost its soul and heart? Does it
not contemplate that this Govern-
ment either disowns the President of
India or it comes to the conclusion
that the President's message of 26th j
January has no importance of its own
and that he has laid stress on matters
on which the Government does not
feel concerned? Or am I to conclude

that here is a Government which has
neither the heart nor the soul and
that is why they cannot make £lny

heart-searching?

This House umpteen number of
times discussed about corruption and
from this side of the House and the
other side of the House it lias been ad.
mitted that corruption, nepotism are
eating into the vitals of the Eociety.
I was expecting that in the Presi-
dent's Address there wiH be some-
thing which will indicate a; to how
the Government wants to deal with
the serious problem of corruption. But
the Address is completely silent re-
garding it. Sir, who can forget that
Watergate created a block in the na-
tional life of America and America
had to elect President Reagan? That
Watergate is substituted in this coun-
try by 'cementgate'. We hear about
Antulays, we hear about Gundu Raos
and so on and so forth but the Address
is completely oblivious a, to how such
erosion of public standard can be
stopped.

Let us come to the second basic
factor to which the President observ-
ed, and the most important aspect
which he dealt after degeneration of

L 27 FEB. 1982]

on President's Address 18

moral values was about the democra-
tic system, and again I quote;

"We have reason to feel satisfied
that our democratic system has been
working satisfastorily. The Consti-
tution, which iy supreme, has spert
out the role of different agencies
created by it. It behaves them all to
work within the respective sphere*
allotted to them and confine them-
selves to the role assigned to them
observing in letter and  spirit
the Constitutional provisions. Any
attempt to transgress the limits im-
posed toy it can only lead to confu-
sion."

Here is a grave warning given by the
President that there is an attempt at
transgression by the executive, tbe
legislature and the judiciary from the
respective spheres allotted to them.
I did expeet that in the President's
Address to the Joint Session of Parlia-
ment, there will he an indication as
to how the Government is going to
tackle this problem. But the Presi-
dent's Address again is silent On this.

We cannot forget and ignore tbe
fact that the executive is definitely
encroaching on the sphere of the Le-
gislature. The relevance of Parliament
is getting lost day by day. In this
House, from the Opposition, unani-
mously, we have condemned the pre-
Budget hikes in the telephone rates
and in the railway freight. After all,
the fundamental essence of democracy
is that at least in financial matters,
the legislature must have control over
the executive. But we have seen that
during last year, there was a hike in
petrol prices before the Parliament
met in Session. Again and again, there
have been observations from the hon.
Chairman, there have been observa-
tions from the hon. Speaker repri-
manding the Government and such
reprimanding would have had a salu-
tary effect on any Government in
power. But the present Government is
not bothered about such observations
lit all-

We have seen the recent hike in
the telephone Tates. Mr. Stephen ba*
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come in for criticism. But I would
like to compliment Mr. Stephen, be-
cause. [ think, when the history of
thi; country will be written, Mr.
Stephen's name will be writteni in
gold for bringing about an egalitarian
society i, this country, for, his con-
tribution in the establishment of a
socialist society im this country has
been to the maximum You may ask
me why? I will answer. One day,
I had to make an wurgent telephone
call to Gauhati. My telephone was
dead. I tried through my neighbour's
telephone. I rang up the telephone
exchange. After one or two hours,
I could somehow gt the connection.
I rang up STD number 2776,
which was the number I was trying.
Whenever 1 dialled thi;, number, I
got either 2866 or 2876 or some such
number. Six times [ tried. But I
could not get the telephone. 1 felt
dizzy. 1 went to a doctor. He gave
me a prescription of some tablets and
he advised me ‘'keep away from
alcohol, keep awa, from cigarettes
and for Heaven's sake, keep away
from telephone'. You may ask nie
why 1 sa, that he ha, contributed to
the establishment of a socialist society
in this country. I will tell vou why.
The next morning I read in the news-
papers that the hon. Prime Minister
of India, Shrimati Indira Gandhi,
tried to contact Mr P. C. Sen, her
old colleague in Calcutta. But the
telephone was dead and she co'ild not
contact him. After all. Mr. Stephen
has showed to 'his country that in
regard to telephone at least, the
mighty Prime Minister and Dinesh
Goswami have the same fate and that
is why, 1 say that when India's his-
tory comes to be written. Mr.
Stephen's contribution to th® establish-
ment o'f an egalitarian society in this
country will be mentioned and his
name will be wri'en in gold.

SHRI R. RAMAKHTSTTNAN (Tamil
Nadu): Long live Steohen.

SHRI DINESH GOSWAMI: In facit,
"this House should stand up and say
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that it recommends the name of Mr.
Stephen for Bharat Ratna, because of
the contribution he has made for the
socialist progress in India.

SHRI R. RAMAKRISHNAN: H, is
so thick-skinned.

SHRI DINESH GOSWAMI, Sir. we,
in thi; House, pass so many legisla-
tions. But have we ever pondered
over how we do so? The most con-
troversial legislation which was passed
last year was the Essential Services
Maintenance Bill. If 1 remember
rightly, ESMT Ordinance was promul-
gated on the 25th July, 1981. The
House was to assemble on the 18th
August, 1981 and it Was to continue
up to 18th September, 1981. The
Treasury Benches knew that this
Ordinance i; going to be replaced by
a permanent law. They had all the
time in the world to bring the legis-
lation in time so that both the Houses
could have an effective debate on
this. What did the Treasury Benches
do? They brought this controversial
Bill for passing a day before the
Session was to adjourn. This House
was to rise and even the minimum
number of days which were needed
in regard to notice for the purpose of
giving amendments were not given
and wheAi we were discussing the Bill
midway, more than 150 amendments
were submitted by members with the
result that was no opportunity for
u, or for the Minister to go through
these amendments. And we had to
sit up to 4.30 in the morning to get
this Bill passed. Have we ever tried
to analyse how man, Ordinances we
have oassed during the last four years?
I made a study. During 1952—1965
in fourteen years, 79 Ordinances were
passed; five or six per year. So far
as even these Ordinances were con-
cerned. Mr. Mavalankar, as the
Sneaker, a number of times, castigated
the Government for bringing so many
Ordinances. But during the last two
years alone the Government promul-
gated 31 Ordinances. In fact the raj
has been a raj of Ordinances and
by Ordinances with the result
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that today the Parliament is not taken
seriously by anybody i, this country.
If you like I will give examples to
show that even tbe ruling party does
not think that Parliament is a forum
through which we can solve national
problems. I come from Assam. The
Assam problem is agitating the minds
of the country for the last two years,
but in Assam the political parties and
the Parliament have become irrele-
vant. You go on discussing the
farmers problem which occupies the
heart of most of the sections of the
community, but Parliament ‘'has no
role to play. If the Parliament would
have had any role to play, think about
the West Bengal -elections. Whether
the electoral rolls are prepared cor-
rectly or not, whether there is a
genuine atmosphere for election or
not, which is the forum where these
problems should be agitated? It i, in
this Parliament that these questions
should be agitated, but .ven th. ruling
party has not thought it proper to
approach  this forum because they
know  that  the Parliament for
solution of national problems is
irrelevant. And what has it led
to? It has led to such a dange-
rous situation that for the first
time I find that an atmosphere is be-
ing created where the judiciary is
about to wreck itself from within.
Let us talk about the case which has
taken place now in the Calcutta High
Court and the Supreme Court. In the
Calcutta High Court the order of stay
was there. It came to the Supreme

Court. The Supreme Court gave a
direction to the Calcutta High Court
and what were the observations of
Justice Sabyasachj Mukherjee regard-
ing the direction given by the Sup-
reme Court. Justice Saby«sachi
Mukherjee said, I quote:

"In my limited experience as a
Judge I have not knowta, read or
heard such type of request or dirco
tion or expression of hope by the
Supreme Court. But I do not know
how far this again be it a request,
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direction or expression of hope is
consistent either with the dignity
of the judicial process or comity
amongst courts and judicial func-
tionaries. I hope wiser heads in
futur* will decide."

I have never had occasions to come
across such stronger words against
judiciary even by the Btrong critics of
judiciary in this country. A»ud that
criticism has come from not less than
a Judge of the Calcutta High Court
against the Supreme Court itself. Why
have we led to this situation? It is
because instead of sorting out the
important political issues fo the Par-
liament we have gone to the court, in
order to reap political harvest. 1 do
unuoj Jadojd oq; °r jxnoo Jfuiq} teu
where you should challenge whether
there is a proper atmosphere for elec-
tion or whether pre-requisites of
ballot box confrontation have been
fulfilled. Now the Supreme Court has
asked the reporters not to report
yesterday's  proceeding. Have we
heard of a situation to which an open
court had to request th, reporters not
to report its proceedings because in
the proceeding...

SHRI J. K. JAIN: (Madhya Pra-
desh): Sir, on a point of order.

wfewdl & 417 @, 7@t T
qrenir T 2 #if o wimE Sl
72 | ¢fen €7 &, o FE § =9
w® a9 g. (@) ...
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7z BTa & &F € 5 58wl 92
grada adf g9 W7 g T
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faszy Meardt Tw ads e B,
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SHRI DINESH GOSWAMI: 1 know
rny limitations..  (Interruptions). I
can take care of myself. I am not
uttering one single word about the
merit of the case. I have only read
out what Mr. Sabyasachi Mukherjee
hag said. It hag come out in the paper.

MR. DEPUTY CHAIRMAN: Don't
comment o, them.

SHRi DINESH GOSWAMI: 1 am
not commenting. I am only pointing
out how this observation of Justice
Sabyasachi Mukherjee has worried me
when for the first time I see a conflict
between the High Court and the Sup-
reme Court. The matter has gone to
such an extent that even in the Sup-
reme Court...

MR, DEPUTY CHAIRMAN: Don't
refer to those things.  (Interruptions)

SHRI DINESH GOSWAMI: Why
can't I? Yesterday even the situation
in the Supreme Court was such that...
(Interruptions)".

MR. DEPUTY CHAIRMAN: No, no.
(Interruptions).

SHRI LAL K. ADVANI (Gujarat):
He is merely commenting on what is
being done. Instead of approaching
the Parliament, they are approaching
the court. '(Interruptions).

MR. DEPUTY CHAIRMAN: You
know the rules that a sub judice
matter is not discussed. He has refer-
red to the conflict between the Higlh
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Court and ™ Supreme Court; he haa
referred to the proceedings of the
Supreme Court. Better not comment
on these.

SHRI LAL K. ADVANI: Why not?
(In terruptions).

E

MR. DEPUTY CHAIRMAN: He ia
making a comment on the Supreme
Court about what happened in the
Supreme Court. You see the proceed-
ings.

SHRI DINESH GOSWAMI: I have
not . . (Interruptions),

SHRI LAL K, ADVANI; The press
hag been precluded from reporting it.

SHRI SHANKAR PRASAD MITRA
(West Bengal): Mr. Deputy Chairman,
there are only two impediments: an
hon'ble Member of this House cannot
discuss the conduct of the judges, and
nothing which is sub judice can be
discussed in Parliament. Up till now,
Mr. Goswami has not violated any of
these two.

SHRI DINESH GOSWAMI:
I not going into the merit in fact.

I »m

MR. DEPUTY CHAIRMAN: Please

don't comment o, what happened
there. )
SHRI J. K. JAIN:  Sir. I have a

serious objection. I am on a point of
order. Mr. Justice—I do not know

1 his name—he is also a Member of this
, House.

J MR. DEPUTY CHAIRMAN: Mr.
Mitra. “Please don't say like this.

SHRI J. K. JAIN: Okay, now that
you have given me the name, Mr.
Justice Mitra ha; said something.
That does not mean that that should
I be *he ruling.

MR. DEPUTY CHAIRMAN:
not said so.

SHRI J. K. JAIN: You have to five
said is ne*

1 have
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MR, DEPUTY CHAIRMAN: I have
3aid don't comment on__ that.

\

SHRI DINESH GOSWAMI: In fact, !
I know what happened in the Sup-
reme Court yesterday and if I decided
to say that, no ruling can prohibit me
from saying so. But I am not saying
because of the fact that something
which the highest judiciary has asked
not to be reported, I will not say it
and thereby permit it. to be reported
in the press. I am only pointing to
the inherent conflict that I see. If this
House and the Parliament do not take
note of the inherent conflict, we wiH
be doing « disservice.

Let us take the other case—the
judges transfer case. The judgement
has been given. I will not go into that
again, though I have got many obser-
vations to make against Mi-. Shiv
Shankar, the Law Minister, {Inter-
ruptions) All right, he is no longer
the Law Minister. But even in the
judges transfer case, what happened
was that Chief Justice Prakash Narain
of the Delhi High Court, while making
certain allegations against Mr. Justice
Kumar, wrote a letter to Mr. Shiv
Shankar, who was then the Law
Minister, requesting him not to dis-
close the same to the Chief Justice
of India. And How tbe Supreme
Court—I am again not referring to the
merit or the judgement—dealt with
the matter? 1 read, Mr. Deputy
Chairman, with your permission, the
observations of Mr. Justice Desai, who
was the majority Judge who upheld
the circular of Mr. Shiv  Shankar.
While discussing the conduct of Chief
Justice of Delhi

THE MINISTER OF PETROLEUM
CHEMICALS AND FERTILIZERS
(SHRI P. SHIV SHANKAR): Not
Shiv Shankar, but the Government. I
do not exist.

MR. DEPUTY CHAIRMAN: You
refer to the Law Minister. Don't
name him.
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THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI SITA RAM
KESRI): He is naming Bhagwan Shiv
Shankar.

SHRI DINESH GOSWAMI; 1 know
he is a dear friend of mine, but I
can't avoid it.

While expressing his disapproval of
the conduct of the Chief Justice of
Delhi, Mr. Justice Desai wrote—and
these are very pertinent words:

"If independence of Judiciary is
likely to be threatened, it may or
may not emanate from tlie execu-
tive or from some outside agency,
but it would be corroded by mem-
bers of Judiciary itself ..."

1 repeat again:

"it may Or may not emanate from
the executive or from some outside
agency, but it would be corroded
by members of Judiciary itself, by
internal corrosion and if proof for
this were needed, it is demonstrably
supplied by the very, improper re-
quest made by the Chief Justice of
Delhi High Court not to show the
letter  dated 7-5-81 to the  Chief
Justice of India. I am unable to
conceive a situation  wherein the
correspondencies, — assertions, state-
ments  expres“ons of doubts con-
cerning a high Judicial functionary
like the Judge of the High Court
can be made by the Chief Justice
of a High Court which he is not
willing to show to the Chief Justice
of India."

So far as Mr. Justice Vohra of the
famous Kisso, Kursi Ka case is con-
cerned, this is Mi'. Justice Desai's
observation. Again I am quoting the
majority Judges who upheld the cir-
cular. He is not one of the minority
Judges who struck down the order of
termination of Mr. Kumar's services.

|  This is what he says so far as Mr.

I Justice Vohra ig concerned.
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"Had he come and participated..."

because Mr. Justice Vohra did not
file a case—

". . . maybe the Chief Justice of
Delhi would ha ye found his posi-
tion so untenable that there would
have emanated a strong censure
about the method and manner of
his dealing with his colleague. These
appear to be strong words but still
they fail to express my feelings
adequately."

This is the observation made by Mr.
Justice Desai. This ia the observation
made by the Judge of the Supreme
Court against one of his colleagues,
the existing Chief Justice of th. Delhi
High Court. That is the point that I
was trying to make, that not only is
there Executive inroad into the Judi-
ciary but also that a dangerous situa-
tion has come about where the Judi-
ciary is almost on the point of wreck-
ing itself from within. Parliament
cannot touch. Thig th, highest Legis-
something like a glass-house which we
cannot touch. This the hightest Legis-
lature and we shall have to take note
of these developments and contribute
in a constructive way ho, we can
really help easing the situation. I
could have in this context criticised
even tlie circular given by the Law
Commission, but I am refraining from
doing that because that has been debat-
ed extensively in public. Let ua take,
Jor example, th, latest questionnaire
issued by the Law Commission, on
which 1 have asked for a Calling
Attention. What is staled therein is:
"Should the Supreme Court be re-
placed by a Constitutional Court deal-
ing exclusively with Constitutional
matters?" This seems to be very inno-
cuous. But what is the background?
Note supplied with the question. The
note says "a Federal Constitutional
Court was established in West Ger-
many in 1951, which has the power
to declare a Statute a; unconstitu-
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tional" Fine. "... as well, as to out-
law political parties which seek to im>
paire or abolish free, democratic struc-
ture." Then Q. No. 7 is extremely dan-
gerous. "Should we appoint those Jus-
tices as Judges of the High Courts and
the Supreme Court who have a poli-
tical background?" Sir, we are con-
fronted with so many questions, so
many issues concerning the Judiciary
that the Law Commission opens up a
flood-gate of a new controversy where
Justices of the High Courts and the
Supreme Court should have political
background; I smell a rat in the Law
Commission's circular and I do not
see it innocuous because I feel there
is something happening behind the
scene which is trying to re-construct
the Supreme Court in a way so that
it gives the power to outlaw political
parties. And do it by what manner?
By appointing Judges with a political
background. I would not have drawn
the attention of the House to the
questionnaire but for the fact that un-
less we tackle this problem right now,
the questionnaire may be circulated
in a manner that the replies may
come in a particular way.

Sir, let us also take up the func-
tioning of the Governors. The Gover-
nor functions under a constitutional
authority, but we have seen how he
has functioned in Kerala and also un-
fortunately how my good friend Mr
Prakash Mehrotra has functioned in
Assam. In Kerala, the impartiality of
the post of the Speaker has been put
to jeopardy by the Speaker who has
been asked to support the Govern-
ment seven times which is something
unheard of i, a democracy. Can you
expect that Speaker... ?

MR. DEPUTY CHAIRMAN; 1 think,
you do not comment on that.

SHRI DINESH GOSWAMI: I shall
have to do it. I have a right.

MR. DEPUTY CHAIRMAN: No; «o.

SHRI DINESH GOSWAMI; He has
a right; I do not know.
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MR. DEPUTY CHAIRMAN: You
cannot comment on the proceedings of
that House. (Interruptions) He Is say-
ing it in so many words. It is part ot
the proceedings.

SHRI DINESH GOSWAMI; I am
not commenting. I hav, made , refe-
rence. That i all right.

In Assam, 63 Members of the
Assembly gave a memorandum to the
Governor, those who were in favour
of the alliance. The Governor should
have called them. If it is the case of
the Governor that som, of the 63
Members were writing something in
the memorandum but were speaking
differently to the Governor, ia that
case, he has a right to reject the case
ot the alliance. But that shows that
all is not well in the democratic sys>
tem of this country; that our Legis-
lature cannot be trusted. They speak
something in one voice to the Gover>
nor and they write something to the
Governor in a memorandum. This is
precisely what the President referred
as degeneration of moral values. Either
the Governor is wrong or there has
been degeneration of moral values,
which the President's Address ought
to have mentioned. Unfortunately Sir,
what we have permitted in Assam is
abspluely to go for horse-trading, arid
so on and so forth.

Sir, coming to the law and order
situatin, when [ read the Address, 1
find that th, Government have twisted
about the la, and order situation in
the Address. The President brushes it
aside by saying in paragraph 21: "I
now turn to some problems concern-
ing law and order...that national
energies 358, not frittered away on
agitations engineered by  sectional
interests."

May I point out that the agitations are
taking: plac. in this country because
people feel that Parliament has be-
come irrelevant. You may make
allegations against Mr. Antulay in
Parliament but Parliament has no
power to remove Antuley. It is the
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I court which ha<, to come to the rescue.

After that do you expeet that people
will ar,gu. matters in Parliament and
wiH not go to courts? They will
settle matters in courts and street*
and not in Parliament. Do not blame
th, People who have gon, for agita-
tion. Blame yourself because you
have made the highest institution
completely inefficacious, with th, m-
sult that the people are finding redrew
either in the streets or in the courts.

So far as the law and ordar situa-
tion iy concerned, one must be aware
of th, serious situation. You come
from U. P. Why is it that im U. P. and
Bihar and all over the country the
situation ig such? It is because toda
politicy ha;, become an amalgamation .
I have written an article saying that
elections hav, becom, an amalgama-
tion of politics, crime, business and
opportunism. In elections and in
politics, anti-social elements ar. gra-
dually dominating, and unless we
proper measures, a mer, some s°" °%*
a thre, line observation will not help.

Sir, I come to th, Assam situation.
So far as the Assam situation is con-
cerned, again' the President's Addrees
has not dealt with the fundamental
problem. The fundamental problam
that T see in Assam today is the psy-
chological alienation of th, younger
generation from the national main-
stream. W, had art occasion to discuss
Manipur wher, 21 army personnel
were killed in a" ambush only recent-
ly. There i; no referenc, to Manipur.
Ther, i; no reference to Mizoram.
Sir, in the last round of discussions
what has come in the way? The
AASU and AAUSP have agreed to
regularisation up to 1961. The Govem-
ment has agreed to deport from 1971
all foreigners. The problem i regard-
ing the Period between 1961 and 1971.
When the question of identification
came up, the Government said that in
identification it will take into account
a document, a circular, issued by the
Government of India in 1965, which
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says that to a particular category of
persons citizenship should be liberal-
ly granted. If you want to grant
citizenship, the first task wiH be to
identify the foreigners and then grant
them citizenship. n you want to
eomply with the 1965 circular, can
you do so provided you come to the
conclusion that 'A' i; a foreigner?
How can you say that you will not
identify a man because of the circular.
Thia is putting the cart before the
horse. That is why the entir, solu-.
tion... (Time bell rings) I hope five
mor, minutes will be given.

MR. DEPUTY CHAIRMAN; Two,
tlire, minutes.

SHRi DINESH GOSWAMI; Five
minutes. My group has a lot of time.

MR. DEPUTY CHAIRMAN. There
are so many speakers also from your

group.

SHRI DINESH GOSWAMI: There-
fore. I submit that o far as the Assam
situation 1is concerned, unfortunately,
th, issues have been brought in this
matte, without a proper appreciation
either of the law o, of the Constitu-
tion. Coming to the economy, the
President's Address takes great plea-
sure *n saying that the rate of inflation
is under control. That reminds of
an anecdote. A person had 102°F
temperature and h. went to a doctor
ana told him that h, had 102°F tem-
perature. The doctor said, "Yes,
ther,, is a 5°rise in th« temperature
j will prescribe oome pills." Next day
he had 104*. H» was in a state of
collapse. Th,, doctor said, "Do not
bother. We hav., brought down the
temoerature. Yesterday th. increase
was 5* Now it i, 2." Th» next day
it wag 105°. The doctor said, "Every-
thing' is in order because we. have
broght down thy» rate of increase of
the temperature." Tbe next day the
patient collapsed The economic situa-
tion ia the came in nur coimtrv. What
has been the inflation in this country
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during the last three to five years.
The inflation! was t, th, extent of 52.4
per cent. Then 35 per cent. Over
that 12 per cent. Over that 5.4 per
cent. Can the common man of this
country bear thi; rate of inflation'?
Th. report does not at all indicate
that our share in the world export
is coming down every year. We are
talking about import and export in
very high" terms. I3 it not a fact
that in 1971 the percentage of our
shar, of th, world market was ® 9"
mal .62, that in 1978 it came down to
.56, that in 1979 to .52 an!d in 1980 to
44?7 Is it not a fact that the trade
deficit has gone up from Rs. 2,458
crores in 1970 to Rs. 5,5550 crores?
But even then th, people are prepared
to put up with these difficulties, that
is, provided, .5 th. hon. President
said—I quote;

"They might be willing to put up
with hardship if they see a climate
of austerity ,nd simple living arou-
nd them. Popular feeling wiH natu-
ly view with disfavour not only
conspicuous  consumption by the
affluent but any public expenditure
which is not directly related to de-
velopment or to th, defence of the
nation."

Is there any indication in the Presi-
dent's Address as to how conspicuous
consumption is sought to be brought
down! by the Government? Are we
not aware of th, large amounts which
are squandered away on various
"tamashas" by the Government and
the pro-Government bodies and ruling
party. Therefore, I (ubmit, Sir, that
the people Of this country ar, not
prepared to put up with this hardship
unlesg they see that the Government
is serious. Any 1 do not see any
seriousness.

Io the end, T would like to say that
the concluding paragraph of the
President's Address makeg me really
feel amused. He says.
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"In the present Session besides
dealing with pending business, a
large number of ‘'fresh legislative

measures will come up for your

consideration."

And h, mentiony; the Land Acquisi-
tion (Amendment) Bill, 1982 and the
National Waterway Bill, 1982. If what
ths President gaid on the 26th January
was to be taken seriously”, what was
required immediately was a Bill to
prevent  defections. The  Government
itself had brought gwch a Bill and
sent, to a Select Committee some years
back but ultimately it lapsed because
the Lok Sabha was dissolved. What
was required was a Bill for electoral
reforms. 1 do not see a™ indication of
any of thess Bills here, jn fact, Sir,
by thiy Address to th, Joint Session
of  Parliament, the Government has
virtually — disowned th, President ,f
India. And that is why I said at the
beginning that if 1 .give unqualified
support to this Address, the most un-
happy person will be the President of
India, Mr. Neelam Sanjiva Reddy.
So, whil, thanking th, President, I do
it with my amendment—"but regrets
that the Addres; rung counter to the
Republic Dav message of th, Hon'ble
Pr k'ident or India and avoids all
issUo;, on which the Hon'ble President
laid emphasis in his Republic Day
message." Thank you, Sir.

SHRIMATI USHA MALHOTRA
(Himachal Pradesh): Sir, I deem it a
great privilege to ('PP”t the Motion
of Thanks to the President's Address.
I would, at th, outset, congratu'ate
the Government on th, high degree
of suceg; achieved in th, pursuance of
its policies and programmes.

Th, President's Address i a solemn
and sirnplg document, depicting as to
how the Government has encapsuled
ihe grassroot programmes a'nd policies.
It also gives Us a true and realistic
picture of the national scene and the
nation's foreign policy for the year
that has gone by. At 'the same time,
the Address) provides u with a blue-
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print as to what th, Govern'ment pro-
poses to do in the coming year.

It was in the year 1980 that the
peopl.  °°  I™a  returned  Shrimati
Indira Gandhi and her party with a
massive mandate to power to form a
Government, to rebuild on the rubble
that wag left behind by thg. Janata and
the Lok Dal regimes. I just cannot
resist saying something on what my
hon. colleague, Shri Dinesh Goswami,
has just said, that the Government
had to pass a lot of ordinances during
our regime. Why does he not see
light? Why doeg he not have th, guts
to blam, the previous regimes who
tried to wip, out and destroy what-
ever we had built? He said something:
about the Essential Services 'Main-
tenance Act. Let me ask him. is
ther, any magic wand which can
keep the country running if there is
no discipline? How would he feel
if he went to a hospital and there
were no doctors to look after him?
How would he feel if th, entire coun'-
try answered the «calls of thos, anti-
national  elements?  They are  anti-
national elements because they
represent  vested  interests. He  has
seen for himself that th, call for ,
"Bharat Bandh"  ‘'failed. = Why' Be-
cause the people of India have become
wiser.

SHRI DINESH GOSWAMI: Madam,
if the worker® are with you, yOM
need not pas, ordinances.

SHRIMATI USHA MALHOTRA:
Please do not disturb me. I did not
disturb you.

SHRlI DINESH GOSWAMI: You are
referring to me.

SHRIMATI USHA MALHOTRA:
I did refer to you. You made your
observations atid I did not disturb
you.

The responsibility of the "road-
laying  process" ahd  the "patch-
repairs" to nation's economy was left
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to this Government and the responsi-
bility fell o»a the shoulders  of the

Governmeat  headed by Shrimati
Indira Gandhi. It wiH be  seen
how effectively it has ensured the
percolation of the benefits to the
common  man the economically
weaken and  socially backward  sec.

tions of the society. The backslide of

the country's economy has been
halted and this Government has Ibeen
able to provide an infrastructure to
implement it; plans, programmes and

policies. The energie; of th, Gov-
ernmeat continue to be focussed on
controlling inflation that took its roots
during the previous regime. We have
to have higher production, better
apacity utilisation, strengthening) of
public  distribution  system, import of
essential commodities, whenever
necessary.  We have to  exercise
strict vigilance over the activities of
a'.iti-social  elements. This  approach
promises furthe, results in thg fight
against inflation. The House i, aware
of the Economic Gloom left over by
th, 30 months of Janat, regime
which had a PMi but which in fact
was no Plan. Those 30 months con-
stituted a long period for the people
of India, but it was very little time
for them to have proved their worth.
They felt that they could do better.
This was their slogan. It was a Non-
functioning Government. But  they
could not deceive the people of India
for long. They said that they had a
Plan. In their own terminology, it
was a Rolling plan which rolled them
up also. This period was marked by
promise; unkept and confidence be-
trayed. The people of India are very
wise and took no time to rectify the
verdict in favour of our party headed
by our beloved leader, Shrimati Indira

Gandhi. Nowhere in the history of
any country in the world, can we
pick up such an example when a
leader could stage a come-back
wihin months. You cannot deny the
charismatic  qualities. You have to

open your eyes. You have t, see
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light. This i, m, appeal. The main
objective of the Janata Party was
relentless ~ persecution and  political
annihilation of an individual. They
had only one-point programme. They
stil] seem to have this programme. It
will not carry them very far Nor
will it help the country. This is what
I gathered from  their  speechres
yesterday.

fad) & 77 9971 % qa g9 %4 7
TART WATT 4T 47 7 HY xR A
a1 aran A 78, fFENd G zavr aar
2 asmr "

Their ship could hardly go away
from the shore; when it floundered
and got wrecked. From crisis man-
agement in 1979, the country moved
to consolidation and growth. Janata

was a  conglomeration of
12 Noon different political ideologies.

And what happened as a
result of these political differences?
An Urdu poet has very aptly described
the infighting that has started after
that:

LT gHT ¥ gl ave @) wrn mraA)
# agdIv,

na? faedt § qwt &) 3 &1 ard)
? asdit

After 1979 the country has moved on
the path of consolidation and growth
and the country is now poised for a
meaningful debate on our basic pro-
blems of poverty and unemployment.
There iy a qualitative change for the
better in the country's economic
situation in sharp contrast to what it
was two years .arlier.

Sir, the President's Address is a
balance-sheet of the performance of
the Government. The productive
apparatus which has |bee, geared by
it, has given the following results and
the country's economy has staged a
significant recovery.

During 1980-81 it has reflected in
the reduced inflation rate from 22.2
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per cent in the year 1979 and 16 7
per cent in 1980 to 5 per cent in 1981-
82. The coal sector output has im-
proved by 60 per cent. Th, industrial
growth has improved from minug 2.4
pe, cent in 1979-80 to plus 8 per cent.
The country is expected to cross tha
target of 8 per cent growth in the
current fiscal year. Th, increase in
powe, generation has gone up by
11.4 per cent. The saleable steel out-
put ha; gone up by 189 per cent;
indigenous fertilizer by 54.8 per cent;
cement by 159 per cent; railway
freight movement by 15.5 per cent;
agricultural production by plus 3 per
cent; foodgrains  production ia 34
million tonne; and exports have gone
up by 12 13 per cent. Production of
sugarcane which had slumped to 129
million tonnes in the year 1979-80 has
reached 150.5 million tonnes in 1980-
81... "o

Tlo  wrd wgreie (Aew wim)
g fqg 4 gzt £ nf)

SHRIMATI USHA MALHOTRA:
At least the farmers did not have to
burn thei, sugarcane while it was in
the field.

These are by way of our achieve,
ments. If you 'still fail to realise, I do
not know when you wil] realise
what we have achieved. Let me
say what iy expected. We expect it
to reach 170 million tonnes i*a 1981-

82. I pay my tribute to Shrimati
Indira Gandhi who has pulled the
country out of economic chaos. We

are now in 1982 which is declared a3
the year of productivity.

Here 1 would Ilike t, draw the
attention of the Government to the
vast power potential available in the
Himalayan region. For instance, in
Himachal Pradesh alon, there i, a
potential of 10,000 MW of hydro-
electric power. Out of this, w, tap
cMy about 2,500 MW which includes
Nathpa Jakri and Chameri projects
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I  would wurge wupon the Government
to finally clear the Nathpa Jakri
project so that when completed it
can contribute to the nation's econo-
my and build it up by th, way of
improving it also. Chameri is in the
final stage of investigation. We still
have to tap Nearly 8,000 MW of this
hydro electric power which has to be
exploited in the national interest. The
interest of Himachal Pradesh should
be safeguarded in the Thein Dam on
the principle of catchment area.

Coming back again to the national
scene, I may add that however well
we may perform, the national econo-

my cannot be insulated against the
international pressures and forces. The
'stresses of the oil hike have affected
India and the trad, deficit has
increased. To meet the situation and
to ensure continued development, we
have gone in for an extended agree-
ment with the International Monetary
Fund. The improvement in the
infrastructure  is reflecting  itself in,
higher industrial productivity in the
vital sectors showing an increased
utilisation of installed capacity. The
industrial ~ labour  also  haa responded
very  positively. Th, man-days lost
on account of labour problem, were
in 1978-79—28.34  million, in 1979—
43.87 million, i, 1980—approximately
12.9 -million and, in 1981-82—38.01
million'. T would very much wish
a'id hope that a section of the labour
leadership will not allow itself to be

taken in by the anti-national slogans
and will allow the Government in
arriving at a constructive solution of
their problems. It is, indeed, in
their own interest and not only in
the interest of the  workers and,
indeed, I would say, in the interest
of the country as a whole. I may
add here that we  should give more
consideration to the industrial work-
ers by providing them  with  house
sites at concessional rates. For the
rural  workers, they should have)
labou, colonies close to the industrial
estates and industrial  units. Parti-

cipation of women, who form half of
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the population of India and who help
in the reconstruction of th, country
should be suitably encouraged and
suitable steps should be taken ih this
direction. We are proud to have a
valiant and dynamic leader in our
honourable Prime Minister, Shrimati
Indira Gandhi.

DR. BHAI MAHAVIR: Again?

SHRIMATI USHA MALHOTRA:
Yes. I will have to say it again
because you have to be reminded
again and again. We are confident
that during hei- regime now, and hot
as under the regime of the other
Government, women will continue to
get her attention. Being the largest
minority 1, the country, their welfare
of women has received her attention.
The Government hay; a national plan
of action for women which serves as
the guidelines to the Central Gov-
emnment and the State Governments.
Measures seeking to amend the laws
relating t, their welfare, with special
reference to the prohibition of
dowry, .. before the Committees of
Parliament. =~ We are confident that
during this regime of hers again, as
in her earlier regime women will
continue to receive her attention and
we hope that, being the largest
minority in the country, thei, welfare
would receive her attention although
the  President's  Address does  not
make any mention of it. The women
of India owe their rightful place to
the father of the nation, Mahatma
Gandhi; and to the founding-fathers

of our Constitution and to the
leaders of  yester-years. We felt
suffocated during the thirty months
of the Janata regime. Not only

women, but also the people of India
as a whole felt like that, I would
say. We were hot allowed to contri-
bute our bit or lend a helping hand,
and we were just paralysed. The
women of India pin their hopes; as
do the people of India and the people
of the whole world, on her. 1 have
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travelled far and near and [ know
the respect that India enjoys and the
place of pride it has in the comity of
nations which is due to the immea-
surable  sacrifices, hard  work; far-
sightedness and the quality of states-
manship of the highest order posses-
sed by her. An Urdu post has very
aptly said—mow 1 will say something
and you have to listen to it so that
you realise it 'better;

vt taafadi 8 wg 7, 7' fasfagl
ATER,
wor giferat & gar
7 gYaT F) GF,
T wen &1 famnet
< faad afr &, a7 fagf @g &
A% #) 9 g
# favd wgnat g,
ug mw @ fsam 1 7
Family Planning and Welfare plans
are very important means' of improv-
ing the quality of the lives of the
people of any country. It is as
much in the interest of the individual

and family a; in the interest of tha
nation.

Our hon. Prime Minister's clarion
call is to convert the Family Welfare
Plans and programmes "° a mass
movement. This reflects Govern-
nuht's total commitment to the pro.
gramme. We sincerely want that the
maximum  benefits  should  penco’te
to th, down-trodden, economically
weaker and socially backward  sec-
tions of our country. Hence we have
now the hew 20-Point Programme to
cover certain plans and  projects
Which could benefit thi, section of
our society. People from all walks
of life have welcomed thi; National

Policy of Family Welfare. Popula-
tion control through voluntary
Family Planning has to be mobi-

lised. Let meadd thatwe have
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added another India to our India of
1947. This i shocking. We hav, to
take it seriously and I would appeal to
the Opposition t, com, forward and
not to cash upon it and convert it to
their own interest as they did in the
past. The Plan received a blow due
to their attitude towards thj* national
policy.

The provision of Elementary Educa-
tion for all children should be there.
It should be a National Policy. It
should be decided in a way that the
population of the entire country is
covered. I will request the.. (Time
Bell rings).

Sir, 1 wa, supposed to get 20 minu-
tes.

MR. DEPUTY CHAIRMAN: They
are coming to 20 minutes. Please con-
clude.

SHRIMATI USHA MALHOTRA; 1
will request for some more time.

MR. DEPUTY CHAIRMAN; Please
try to conclude.

SHRIMATI USHA "MALHOTRA; 1
will take two or three minute, more.

I will request the Government to
introduce Moral education as a com-
pulsory subject at the primary school
level on t, the Higher Secondary
'school and colleges. More emphasis
should b, given to vocational training
education at this stage so that th, drop-
outs have a vocation in hand and are
able to solve their unemployment
problem. The 20-Point Programme, no
doubt cover, * great deal of this prob-
lem, but we have t, hav., ourselves
firmly anchored to the moral values
building a nation from the cradle and
inculcate a deep sense, of duty to the
society and the country. We must
not forget that 1982 i th, Internation-
al Yea, of the Old and hence certain
projects and programmes hav, to be
oformulated for a population which
has ho kith and kin to look after it.
I would wurge that suitable steps be
taken in thig direction.
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India has made a considerable head-
way in Space Technology and Com-
munications  during the year. Three
Indian-mad, Satellites hav, been
launched—ROHINI, APPLE and
BHASKARA-II.  India has  demons-
trated self-confidence and her growing
technological ~ statur, by sending an
expedition to the Antarctica. It is
very creditable that the Department
of Oceanography within five months
of its creation, ha; achieved a glorious
success in landing 20 Indian scientists
to explore the hidden wealth around
the South Pole, ie. oil, gas, coal,
copper, gold chromium, lead, etc...
{Time Bell rings). I am just finishing.

In the international sphere, we have
a policy of Non-alignment. Thi; is
the policy we have always stood for
and have not swerved from it. Non-
alignment is a policy, not an objective
by itself. Th, objective i; freedom of
judgment and action so as to safe-
guard the strength and basic interests
of one's country. W, earnestly hope
that major military power, will rea-
lise the futility of confrontation and
arrest the diversion of resources from
development and wel'far, to armament.
We have tried to normalise our rela-
tions with our neighbouring countries
and have built up an atmosphere, in
which mutual trust and closer ties
of friendship may flourish. We have
improved our relation, with our imme-
diate  neighbours, China, Bangladesh,
Pakistan, Sri Lanka and Nepal,

Th, Military build-up i, th, Indian
Ocean iy a matter of great concern, to
th, littoral State, and India in parti-
cular. There is a growing concern
over the  deteriorating  international
economic climate. Hence came the
Summit meeting at Cancun Of the
North and South. The South-South
meeting will facilitate negotiations for
greater global cooperation. This is a
determined  effort on the part of
ou, Government wunde, th, leadership
of our beloved Prime Minister to
bring the developing countries toge-
ther to explore and exploit their own
energy resources and to b, self-
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reliant. Tourism i another industry.
It is also called the smokeles; indus-
try. It i best foreign exchange spin-
ner. It is receiving due consideralion
from  the Government. But  more
stress has to b, laid on it. It a'so
promotes international understanding.
The tourist;, can se. th, beautiful
spots of ou, country and also the
tremendous  progress the country has
made in variou; fields. I would like
to avail of this opportunity to r;q :est
the "Government to pay more attri-
tion to th, development of tourism in
Himachal Pradesh. Ther, is no ITDC
hote] there. There is no Central in-
formation  centre.  Simla  AirFtrip s
being constructed by the Himachal
Pradesh Government. [ would request
that its cost be reimbursed and an air
service started in  April, 1932. The
President's  Address  rightly = mentions
about deterioration in the international
situation When the Congres; Govern-
ment took over in 1982 the security
environment was greatly disturbed.
Under th, leadership  of  Shrimati
Indira  Gandhi, the Government ear-
nestly set about correcting the distor-
tions in foreign policy which had
occurred  during the earlier regime.
In spite of our sincere desire to live
in peace and amity with our neigh-
bours  certain  ominous  developments
ar, forcing India to strengthen her
defence preparedness. It puzzles us a
great deal that Pakistan should talk
of a '"no-war pact" while feverishly
arming itself. We hav, always adher-
ed to the path of peace and wish to
live with ou, neighbours in an atmos-
phere of amity and friendship. Non-
alignment is the policy we have al-
ways stood for. We have never swered
from it. Non-alignment ia a policy
and not an objective by itself. In
conclusion, I would appeal to the
Opposition to help th, nation to over-
come the problem, that confront us
within  th, country and outide. Let
u, work shoulder to shoulder to miti-
gate th, suffering of the people of
our country. With these words 1 lend
m, unqualified support to the Motion
ol Thank; to the President.
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il o Fo wm o Iawwnfa
ar, wrezafa wdga @ wivemr &
F9T § waAr awga W & fag
agt @z gur g 1 wemfa @r wiwe
WA, qTQ ATHT X A AT 7T
& wmwwia 4, sawr f5zs a1 Hie
I3 F9T wezafa wEma A W
wid fasre waz fag, o woar
wiao fzar 3g W @@ § |
EHIT 4ga R avand; A w0 feud
# far foa qare d &7 ¥ SeyEa
aze & fox gor 7 faadr ar
sarza 43 g fva g & aifes
gerea 40, f&a g¥1c § @@ w5
IA1%A ¥¢1 fam wwe § famm
giaarg K41€ Wi, awr @i fEad
7 % 3w afl w@r Sgmo
dfea seamisfa o, gmi W st
mardy st sz R 4 fo g @
afan gAT wifgu o1, &% 354 gear
AEar g fa ziezafa & wawm i
F¥l gifafzsa w@Te & fae fax
T g W ¢ [ Ty % WMET H
g e

& wierqfa wgrem A W 25
AAATT w waAr wpgw frar e
Faq war fs qifafeva Tdfa
gz ¥Z afym se@y  sifee, &t
A AT WETA T mRAT ww gar
aifee fa zawi g2 afag am )
awta g wWhify fudy g 2o &
WET AF METARAT BAAT STHY F
ar viezafd wgma & dm @ wer
fo wifafzra wdfw w1 gd afsn
T wifgw arfe 2o & fasm ¥
ag W LT wTE @ F, INF 9F AT

AT g A By g, 7
il & fAo ot wrdww gwe W@
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@ & va wAwgi ¥ fadr gwe
1 9T A g, zafae wiefa
wgiga ®i Wi wEA wEw wg §
Ai% fadw wieardr 7 @i vaw faa-
¥ 5@ wi 94re fwar g # sae
9 4 ¥ WAl wvar g oA
wiwl war g fo fadodt za & St
#ia ¥ ag q4q% g afaw add )
Frawifa ngica, 90 $ Fa7 faa
FHT 8 WA TA AR & R 9T
fsar war w7 ag aw F7r Mar f
FE AT Y giwa A owT, A
T F ATHT B AT G wH
g1 WA g4 A W WAT gEI
q, WA B A gz foar o gRrdr
wWgd ®F AT {7 EGr § WT oowa
HaA fimgidr# . ay fasga, .

PROF. SOURENDRA BHATTA.
CHARJEE (West Bengal): He has
quoted that the President told about
'heart-searching'? At what page that
expression is used?

st W ¥ Ww: AT, WY
dfsu | (swemnw) |

it gygwafe 37 @ Tifa-
aqr @ A’ Aifae |

dto ®tder Wy ;. ag A(9-
Wi F AT W o9 A faw 9 W
qr, Far 7 |

st Wo FoWw : & 25 FMAT
& WM KT aa wg WOE. ...
(ewaervsr) . ... 25 SAATT &0 WA
gq - 2 A WE 26 IA-
aT——wI% Wl w9 & ar g |

gawaf wdiig, & ag o
g1 At adi f& qfwd Am-
grza  adl WL, dund qy A
Feq W W & feowm sw wE
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gar€ & & s & fao 1 e
e § o AFEY B T Aviae
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#a # fFa ogwc & TEA
faata TR faq 1 awm
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q@ar wigel g w94 favay aq
& wizar & fs afe afagw § ag
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afFel § ewE fear @ T
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WElga, T ag wH WIW( WWHT F
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@Iy 33 &t AT AT g )
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wAT ®T | Ty W@ AEA gl wur
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o) d9 Wi
o aidr ot
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#fans wada %o 3w faanm
®. ... (wEam), .. @a & @9
§ meEy oY ogw@ & fao, Fad
¥ diAr @A & fAo

(wavia ) q'ﬂ"
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AqAT ATHITA AF KT A7, TH X0 7 )
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ofl ®o & ww: AfFw, T
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# wie yaw fag Fw-Tfeai ad
g #fwa wim & farg <rar wre asga
® &4 433 & fau awc g
qiw ww § O Irawafa sidiaa,
gndioar g @ wifqe & T
a3 2, wawr et oAwTey @
AT 20 HAT wAWE T WL
91 ®@rfyea &1 [yica &¢ =T &
nivg AFiesi w1, 3o & wdm faardi

®; A 1< g3 TR WA T
graarg g€ w§§ ...
st ftm WNY @ 9 agar @

#ifae. . .ow feam a7 Far 3w
rfaw o

oft o ®o W1 Al AHT
FiA1 | & v AT@T 1 UHT MmEY
Azl warr TR R 1 WM %
a@F & widr widr fam i #
FT 2 % wAqq( A g faar
uMA 2w ¥ 7T Aq7ar & fag ¥w
A€f wgr 1 ymA ARgA wrdw
@l w4k ITarn, gafag fy mow
wa A gl & wRe w2
Zid A1l & wWifs g A aga
amd & fa s dege weE wdf
F7 74 WY, wfl AW 99 A
T AT, wdl 948 wA-RTEM™
T, & 94%Y  Rar s wom ?
BAGT weAT 3 oam R gER

o i W g w1 W
Flt LAl 7

ot o> Wo WH: ETEE  FleT,
fras  seair & g s gwrg
T § Wy, ..
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st W g et 4T
& wdl ?

sl Wo®o WA @ H®TO BN
HiHdT & fF siadr oo 3 feedt &
UK A Trwzeis AT d@qrdl
g8 off, aft 4% wse gATdr woae
q G4w0 wEN we wig ATt
w94 ye fawdt & med a0
yq, FfFa gl Al Jewte wiF
@t v fawelt & omedi 6 Fadr
& WIZ W & wAr ®e faar
FEM TR, wwe gfea st &
#81, 481 wiwe fysieft enqighr
ut, 94 Fmarfadi A gw wA
w€, wfemer sty fee awr 3 wid,
gl fzeifz ofeqt 3 simwe 3l
Al WA WA @l & | g
vt g Fawdt g, @ss E owdr
ziaa@ & 1 dfew g0 wElAT &y
stadt ME F AT § I ol
A T oAiEly Aray faoe F
faq waiqe &< far 0 & 7 I0F
FIGHT |

Tiganfs wgwa, 2094 Fd-
T uEAT T GE-RiEE &
fasrr & fq gotara w4§ w )
Aidatid W et agwe & fig
FEH FIE AT | o A AET S
T we ¥ Azt waTwdnw
WiEH A o T E T o fw
A qE T AT # soa,
afe s i fasAl ags
A N e @A g gl
wire & WA § gar gga a4
¥ 0T o @ fs wiw @iz A
& Fear 97, zAafqr 3Eh few
Fapit ¥, fog awalr & 209H
FTAFT FT AT INGT ) AT
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g fF Qg AU Ay feal Au
gd-3d w1 D w0 ¥ 7, T
qi 17 ; 3705 ag ANT-gd FdwT uy
FdFw § N a4t F geaw @
f3d, 3% fywmg & faq sqar var
# 13T 47 33 A Fem Pear
T E & A ggir fear B 91%
fuz 4 qF fq q®c @00 TEET |

=t qiq Argt
[

o0 oA P ke o wreaafy
qdlgg, S i fizz § Wt §
M AR W W gt §,
G871 & g1 9y §g & A A
i F AIHiA TGl 7 W EQ
g 31T @ w& feqw -
W4 ¥ wOABT T T FF
¥ fag o1 Qsial 204 Wi
B4 uf & 16T we F fF 9w
vl | amwwd fanrd wme By
Peefisque et a1 % 34 i
TR0 FH A FTosuQAr; 45w
435 W A5 qF g )

: 20 Hi< gqw

Fiaanfe agies, 3w wadt
) gy rars ff Forr NegY §
AfFA 47 37 otac  wigy ¥ 5 ‘W
B Alwans O Czedime ¢, @3
gz Fa ¥, BE SF A
Freqry avd; F4F 0-qA wig-
BT B WK G TN TR B
sSwarda 33X ® A Naqd w4
% § Wi gar Ty Al "ed
3¢ w3 i@ 1@ Nwa § N Fo
g A few gwre ¥ YR 9
ot agt atey ey frair, 20-g949Y
O F @RS W v ¥
wt go & &1 aff 1 g @AY
44 waw qF agt v €
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209t FdFA F Arpa A FAFR
¥ ug r F trcwa «rﬁ?fm"
Al & g gy L o0 e

st @ Wl AT Rdt F g

N Ho Wo A+ @ wfty ¥wAr
¥ fag forar, 07 640 1 TwWeF
¥ & fAe, Ra & w4 F vy
g9 # gtand giigrd  eew
w0l & 13 a4 2074t waww
i.... (mama)

sitarg A AT SEF & g

At H> Yo Wit guETE)
3T AV Al 2 F fag ag wrdam
2, T N G% W0 F fzami
q g F 'ﬁanﬂ R oW &
far «£F

W Qg W A 6 E R

A W B WA IqAqnly
a0z, & gt {5 ¥9 TFTC &
WEAT F ¥ wg¥, A IHIC &I
FEIRT T W 4¥ qq 4@
vt B & aQw fawfagi o o
CCEN 1) wE BT ¥ 91 1w
fasifadt ¥ g M I GiF AAT
g ST ) FfE T grEd
Fat @ 7 TH AT AN Y, W B
adry arafeel w1 "7 @ FY
8 wray Ay Wi A & ﬁq
2 1 ... (waam)

W gFo ®o Glo QIER (RYAUST) :
N h I EAgE? ... -
C (samR)

o) & ®o wWw 1 ¥ ag e
FAFACH . ., (Fuw)
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st gl W cwA A WAL #
SFEMT AT HIq

ot Fo o WA : TN
w@lza, WeENIT X agt Ad EE
wEie sy o gftr ¥ At Wiz
¥ el dr wegw wlgEr wr wilHe
ar | . (wwaw) § q@ar K@l
g o wd o w7, fagaad
vz #) gEd & faq  IEW avar
faar  wiv @ & famaard sIa
T N

SHRI PILOO MODY. Kindly tell
him that it is factually wrong.

st Ro Fo WA ¢ Al ZAET AT
q @9 fs 9z wigdr 2, %7 ¥
qififegq & wir  &ar @i g 1
& o 7 71 fF 3w 21 Wi, A
ik Fed ¥ fawqward 9@d @ g2
fzar, #qifs z7@iq w2 fr @2 awe
g 1 afes ww g sa® wAr
awEf & gziar & wEe waEr o
¥ Fwc 3qgw) wsrm @ fzar
ELCANLEC T8 O PR (Bumam)

gqaqanfe wgg, @Al ¥
dwar 2 & 3w o amd &
4z ofgg #q ¥ 7

H T A A FT NHA T | TAT
uty Frf 3w 7EF §

¢ A wva § f@ gw ITHvRey
FOAAN A TE F | F Q@ TigAr
g fEad 1977% 9=T ST HEIH
W wofaat & a1 W@ o4 ueyl
w34 |, aq f&w F T ar A
F WA & AT qg FEr AT 0F G 7
faawor 3 znfa &3 wq s ?
faas war @z eAEE F1 1 AT
¥ gzear ow ez, faaad ahrg
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2 EATC ®HO W0 wEl g0, NUIiEg
g & fodmiy, FidarT & €| e
F O®@IT A 4 AM wO § g07
faar

dadry wra famr ®  uesEar
(st wowrra TR) ;11 AR F

R Fo WA 0 11 wAE H—
# gmarz FW0 g AT WAT Fi—
11 Hr@ § g #FIT & g9t a9
WA | gIEY wwa o ZE gl
& wrEla wz owers | Iwawmly o,
T @ W, i@ ey ¥y afwr
T WIE NI WIT AW 9T
oI 9T &1 wofeE WEgd  q
w7 gl @@ fzar @i g faar fw
g foez & e % owid 1 owy
oAt =wifgd 1 e frgas & g
TAFT A | GRINT ¥ AT FA I
Foaare Wt fees # 9T wiw gz
ferrra w7 Extaw (€) F oAl
qT FAAT TS AT 1 1800 FAT
wro Ay wAe gad fufgeer oo
Ao wesmw 7 fawr e & e
A TH HERR F oAreRw ¥ § 4T
% gty gw 9w famar wgar g fr
Ay 99 Y T £ 1800 wOE
wrr FY e fawr w7 @@ Ay
8 I F gL graty ¥ wEr |

ﬂ’t—ﬁrx_?rzm N ¥ E
|

'

3
¥
147
3 A,
g

¥ wEmrey ds wnedy, A
ECCON CAC S B o S A 1
qf wAaT & | ww Ay wgl
arr A1 ghawrfel F 3@ T
M &% faw @@ v o™
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faar, I 43 s 1 wa Frfam-
2T HA AT L AT IAFT T A
B0 ) Aw ¥ oear ¥ o 2 fE
TiF waqd 1 IAA-IIA a7 A9 &
ny, W oTEAr g @ A 7 &R
®Z FAA warq war wwar fEa
wdt ¥ fooww W ¥ qm oW W
1 g X uFA fzar g7, A aq 7
QI 9T A W Wi qnw A
adql # w1 owi F AT

ITAANE, ¥ FF LA AN K-
AU E I F AT F, I F AT
&1 Fufaqr 7 woa § az faar
W W AT AT AAET WA W OH
MnFq Fqew fE oo wifs 3@ 3
RIT ALE F FeAwT wAdl TET F
wrEaw fafqet uHe mHo TEA AN
F=F7 F Arg w7 faar o o141 7 faa
FT Maar qaen 5 I & &9 w0
Nam &0 917 wifem Z9€ 7 w99
Fezzdi #1, 21 fazzel %1 2w & &9
&1 gaT & foo aer w7 fgar A
O W OATTT AW, FOI AT W
aYar wifer #mE € o uwo wIA
i, W ga% weAw ke ¥, agw
® =7 § % frar o wq weAy o
A FEA F WZAT A

Fqgaraig A, & woat a0 i
it fwd w7z & AT wASFA A1
@ 7 34 fzar, w3 Fedwaia ¥
wiAt & wasr fzar ) wEdwata ey
A7 | TET T TAT WIAT FT ToA-
T Al FE 9T ) OF-UF FAT FIG-
Faf w7 @i Eaaw #{T qdE o
qg a1 frerd & q@ F 7 A
F1q F OTHIFAT AT | WM THEE
T F HA )
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ECCTITIC I (ST S TR
T 0 OAF WE ¥gAr g 0w Ao
¥ 5% wiwr ot wzA fRgid aw-
RdT | AGT A WA AW WA W TR
Zor Ar9q WIHT T30 | F OHE W,
aYA w® T FoFE w oqra fF
w0 A G | wesl W AT WY
wear g€ |4t | wY, SEFAT F0o4r At
wq fader sz 41 A 53 I AWA W
FHT A @ A 0 uw w7 e
wdl a7 ¥ o uFe vwe fam 1\ W
AT F BAEZ A A EA TwaA K
grar fagr | =@M W & 4iq faw-
are fwar, 2o w1 $O9 w40 A
w7 famr

wT WE I T A, IF ARG
1977 ® 97 gh=er aidy &7 a7
a1, TAAN wATRey gaT Tiw fadel
AT W TG 47 | AM®S 4Z 75T 7
fe ga wurar fzq o w@qar Wit
ofar 3960 A9 giav § oI
aqzmr, faR qzm w1 IAF 9 w0
A8 41 wifEa wERl 9 gEfEn
i@ W T oag i ) ag Fee
F F OFWET TG FWT T
@l W OAT A owiAsEEdr g g
qT A% faq ovam ¥ & qfFr
weAl qadr g afz wgx ¥ IfEa wff
AT a1 Al F owmort o9 s
T § W IAE WA W wArEl =
A E 1 A WF AZ WIAAT AT X7
T AT HIT T A FH T HA
at 3@ A BT A wE aFEr
o7 | aewarE § dmag TfETr andt
faeeta ®iF & 92 1 dar g
F¢ Zmarfant ®£1 I6 76, a9 AW
eHET] a1 F5A (w0 | e q fafa
w1, fagrs w g &8 91 | =W awg
UE T M HAT A7 AW W FETITHS
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[-aﬂ‘ Fo Fo EI"'F'l']

srar | Ry feaHi f faoedy Aifa
#Y AT AT gAY I ATEAT AT A AEY
¥ v w &4 1 WA & fag
qI9H IAET wAgT w7 frar o0 ww
wit F wwx # f A ow@w @
iy | gAY uw aew wage w7 faan
fear #1 gafae fo a7 w7 99
WY S Ao @ AT oA a1 Ay
1 WAAER T a1 A fram
Y Wi A Ay wegre g7 favamw
g gy o gATd Afaat ar fhem
g 3% gae qar g7 favars § 9%
15 favara & fr gl Jor ofrrdy
gfear andt & 21 g7 foam fadud
ffr ndf o m@ay, afa faoed fife
adl a4 @wer, wage faonr Afy
A& a¢ ATAT | IIAEAFT TFA D
fa gart @z s § @ ¥ 0
T Az O A gET wE &y
g aew % fAwe 9w & fF ogw
FA TOATA AL FAAX IT 119
fanes &t w7a F73 FT AT L
faar 1w avw A ugd # i sar-
aq. AN 77 T E WMT T AvE
q7a AW WA E 1 T oW oah
AN U AT W R FEd 8
fo A wgr 1 OF AT mgE #
IR Af & W g W T avTE
FIEEATAl ® AFE HIAT WTEA €,
qagdl w0 agard & 1w e
qags amET g qur § TfEw 19
feaeg? § T4 ArArga %1 TFEA @@
wrT A7 wve var faogw qIM R wage
$W WITAAT Kl A7 AFT EA Aq
w17 # T3 %33 & weaw A 3 wa-
Tz wrTAl wt FATE Rar ArPAr §
fa=ZA far 9mm@A TG § 393 At
%t agdaga =7 faar Wiy 19 fias
T Wl ATA A7 VT HLATEA FWA
frar |
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Ao w1 a7 &€ a7 gf )
F1 Tty foar gifere <amm & A,
wAwt agh T | ug fEfedl §
arq ot TAY avg A weR g W
Rer 3 o |l % oA agY wew oF |
AR GO N LT T F HYT e
¥§ 1 wife <4t w1 Agt Taur Aan
ag vad wfea s ow agar g fa
Azt weER AT o@FF H A3 g
fafam adi & arg sizwiz 3@
wifwrr %7 agt Y=gl oA fadfoal w0
agi gamr fuad arg gamo
araeq agy M A1 fand fao gawr
faaar &Y aoz gZAT 937 | wTw AW
& Tl 9T Far Y B OTA A
Arad § "< g7 waar o & faaer
SA% A A Wit F arq arzus

oA %7 sifow & §  wyedar
Aar § fa mWd 0a wrdeeei
LA

viezafa wEa 7 awa  nfe-
wor i S A W@ § 4 neeor:
A § 1 wdifs sa @z Far @
Tifdu 4 sa#y gas A 3aT Ad w
7 & 1 & mny wiezafa wdma ¥
Ty wq & fao aarg v =gar
E | qra & aav€ 2ar wigar § wrra
ATIIT O®D AT OINAT TEW HAT
dmar sfeo nidr €t fo s 2t
aqt % wek7 qgiF o A1 W w1 A
A qf 13 g W< famme § e
AR arey A9t gl Har o g
v g Rwarfaat & fag ow
dar srdwr gega W fand gwa
ar fea gdr W @ st
ATEEY WIT ) %A weal &
ma & g Tnaefa wEma @
afqwmer g7 A agmfa  gw
aar g 1
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SHRi M. KALYANASUNDARAM
(Tamil Nadu). Sir, th, Address con-
tains plenty of statistics and ngure; to
present a rosy pictur, about the
economy of the country. It i unusual
for the President to indulge in such
details. I wonder whether those who
drafted the Addres had the people

of India in mind or the officials of the
World Bank and th, IMP in mind.
Those statistics may satisfy them but
will these figures satisfy the working
peopl of this country, the farmers
and the middle class o'f the country
or even the industrialists of the coun-
try? Will it mean growth? All of us
ar, interested in the growth of the

economy, but what are the specific
steps? 1 wiH come to that a little
later. All the same the Address is
very  complacent about th, danger
from outside. Economic situation is
a danger from inside that there is a
danger to our sovereignty, to our
security from  outside. Even  about
the Address is very complacent. The
whole  country knows about th.'dan-
ger of supply of sophisticated arms
by the United States imperialists to
Pakistan aided by Saudi Arabia and

Turkey. And on' this side th, Maoist

leadership of China, they are
also aiding the Pakistanis. In
a global attempt to combine to-
gether, the United states imperialists,
Pakistan and Chinese to form a front
against the liberation move-
ment in the world, against the non-
alignment, against th, Soviet Union
socialist countries, w, should see what
is happening around wus in the light
of the global threat. Although the
Prime  Minister  very  often  speaks

about war danger, I do not know why
this is played down. Thiy danger
around ug, which takes the threat of
war even to our door is p’yed down.

There ig an attempt of normalisation
of relations with Pakistan and China.
Nobody will have serious objections

to it. Normalisation is neeessary in
th, interest of development of both

Pakistan ,nd India. Neither India nor

Pakistan have resources to divert to

1982]
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front at th, cost °f development.

i So, what i; actually happening? Even
when the Address 1is under discussion,
we know what has happened. Pakis-

tani delegates, whether in th, Human
Rights Commission or in th, New
Delhi consultations,  ar, speaking

asainst India. They do not spare an
opportunity to snibe India. That s
what is happening. Now they have
gon, back and raised the question of
Jammu and Kashmir, as if Jammu
and Kashmir, situation they a, not
reconciled  to, they are persisting. It
looks like that. Is this the method of
normalisation of relations with India?
I, the military dictatorship ~f Pakis-
tan anxiou; to have normal relations
* with India? They ar. going back on
th, Simla Agreement. They ar, going
back even to the original position
about Jammu and Kashmir. That i
the attitude and we have g0 much
i'lusion about it. There is so much
enthusiasm  ,)*" in t%e South Block
wh, are enamoured of the offer  of
Mr. Zia-ul-Haq about th, no-war
pact. Now let ug think of Chinese,
Chinese leadership. Ther, ar, new
enthusiasts who want normalisation of
relationship with China. My party is
also anxioug that there should b, nor-
malisation of relations with China; but
on what basis? What i; the policy
that the Chinese leadership i, pursu-
ing on a g'obal level? It should be on
th, basis of Panchsheel. Panchsheel
principles wer, given to the world
both by India and China in the olden
days. The present leaders o'f China
are different, they ar. going back on
it. Now the, arp talking oj Tibet as
the palm and Ladakh, Nepal, Bhutan,
Sikkim, Arunachal Pradesh a, the five

fingers of the palm. Thre, of them
Ladakh, Arunachal Pradesh and Sik-
kim ar, parts of India. I, this the
friendly gesture to normalise relation-
ship with India?  What are they
having in their palm? They are having
weapons with rockets which can

directed to any city in India—even
the southernmost city. Do all these

things indicate thatthos, countries
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[Shri M. Kaiyanasundaram]
are anxious fo, normalising relatioris
with India? So it iy essential that we
mak, all efforts to normalise relation-
ship with our neighbouring countries
but our defence must be strong and
We ‘'should be self teliant both econo-
mically and in the matter of defence.
If ther, i; no danger at present, it is
because of the peace programme o'f
th, Soviet Union and th, Indo-Soviet
Treaty. That has helped u, so "
and I am sure that wil help *
future also. But there iy an attempt
in our country, including in some
sections of the Government, to equate
America and  Soviet Union.  Soviet
Union is a friend of ours. Their
friendship has withstood all tests at
critical ~moments.  Right from the
Kashmir is:ue up to now, they have
stood by us. They have stood by us
in every effort and we are equating
both of them—America and th, Soviet
Union—as the two  Super Powers.
Although the President has not used
that word, yet the words more or less
amount to that. We must not depict
the fiend as an' enemy and the enemy
as a friend. That attempt is very
dangerous and against the interests of
our country.

Now let me come to the internal
situation'  Externally, to  fight this
menace and danger, we should
strengthen  our  friendship ~ with  our
allies and we should strengthen our
relationship inside the Non Aligned
Movement.  Internally,  there  should
be an attempt to mobilise all patrio.
tic, nationalist and anti-imperialist
forces in the cause of defending the
security of ou, country a*id preserv-
ing national unity. But what is hap-
pening? The economic  situation is
deteriorating. In spite of  these
assurance and grahd words used in
the Address, there 1is ny indication
that the prices will be controlled, that
there will he relief in unemployment.
The two major issues—high prices
and unemployment;,—are as serious a
menace as ever. If anything, they are
going fibe worse Ibecause the
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balance of payments position is be-
coming worse. The IMF loan is not
going to ‘help u, very much. IJf
Government really mean's to streng-
then ou, economy On the basis of our
resources, our science and techno-
logy. ou, labour, then the economic
policy must change. Before fighting
for thei new inteiina/tional. economic
order w, shoul® fight fo, a new
economic order in ou, own country.
Where iy the programme? Where is
the action against t'me multi-nationals,
against the monopolies which fleece
our nation and destroy our economy.
What is the position today about
cottage industries lik, handloom
industry, match industry and  other
industries? Eve, in fishing in Tamil
Nadu  the  multi-nationals and  the
monopoly.  houses are allowed to
enter and loot these industries. It is
one of the maih causes of the increase
in poverty, in spite of the fact that
there is growth in science and tech-
nology. We are proud of our scien-
tists, technicians, engineers and
workers  for the achievements they
have shown. That only proves that
given an opportunity we can stand
on our own legs and improve our
economy. But the economic policy,
the fiscal policy, the industrial policy
of the Government of India is in
favour of the multi-national® and the
monopoly houses. What is the fate
of the case; under the Foreign Ex-
change (Regulation) Act? What is the
fate of the cases under the Monopolies
Restrictive ~ Trade  Practices  Act? 1
think the two Acts have been put in
the coldi storage, those two Acts
which will attack the monopoly houses
and the multi-nationals and save our
economy, and the Essential Services
Maintenance  Act and the National
Security Act are being used vigor-
ously agailist the workers and the
farmers. I, this th, way they are
going to build a self-reliant econo-
my? All of wug will co-operate for
building a self-reliant economy. But
what fo, is the Government asking
for c°-operation? The workers work
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for eight to ten hours a day and there
is attack on their wages, there is
attack ch their Ibonus, there is attack
on their Dearness Allowance What
about ta, D. A. of the Central Govern-
ment employees? Arrears of  -three
instalments have to be impounded if
they have to get it at least in future.
They have powers only to attack the
workers and the farmers ahd the
wage-earners, but they lack power or
will to attack those who are work-
ing against the interests of the
country, those who are  working
against  the  development of  our
economy.

Sir, it is a good gesture shown by
the Government of India in organi-
sing the so-called South-South meet-
ing. It is certainly a step in the right

direction. What does it indicate? In
that field also, who is the main
obstacle? It ig clear that the US
imperialism is the main  obstacle.
Wheh w, want to fight for a new
economic order, the countries of the
third world must join together, as
they have in  the  non-alignment
movement. In  this movement, the
so-called Group of 77, the third
world countries, must join together
ahd jointly they should have a pro-
gramme to fight against the imperia-
list penetration into the third world
countries. When w, talk of a new
economic order, it primarily means
against the instruments of imperia-
lism, the IMF, the World Bank and
the General Agreement on Trade and
Tariff. These are the three institu-
tions which wer, brought into exist-

1944, just before the
Second World War.
purpose of imperialist
two countries should
those days, i.e. the
United States and the United Kftig-
dom. What for? Not for the deve-
lopment of the third world countries.
They knew that the third world
countries were going to get freedom.
So after ther achievihg  freedom
they wanted a plan, a  deep-rooted

ence as early as
close of the
What was the
countries? That
be initiated rh
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plah, to ruin the natural resources ot
those  countries, their labour, their
resources, so that they could keep

the wheels of their industries going.

1 p.M.

Seventy per cent of the raw materials
have to come from these countries,
that is, the third world countries
from Asia, Africa and Latin America.
The Government is right in taking
that action. But how is it proper
for the same Government to invite
the multinationals here to protect
their interests in our country? Tha
multinationals are the instruments
of, are the forces (behind, the World
Bank and the IMF. This will not
give  confidence.  The  credibility of
your action is under question whether
we are serious about it, Should we go
in fo, such a massive loan from the
IMF? You say, "We are against it.
We want to have a new economic
order. In our country, we also waht
to preserve the old economic order."
How do these tw, things reconcile?
If you want to fight for a new econo-
mic  orde, internationally, inside the
country also a hew economic order
is called for against the  multi-
nationals, against the monopoly
houses. What action has been sug-
gested in the Address on any of these
matters? This cannot give up confi-
dence. So, let me suggest to the
Government that it must take some
serious steps to strengthen our
ecohomy for  preventing the  multi-
nationals  from carrying their  profits
from our couhtry.

With regard to the balance of pay-
ments, there is no use of going and
again borrowing at a high rate of
interest. Can Une Government not
think of rescheduling of the repay-
ment of our dues? We can demand
for a moratorium. After all they are
not going to oblige. If our struggle,
our participation in the Group f 77
or in the Delhi Consultations are
genuine, theh the IMF will be afraid
of giving us the loan. Why should
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w. depend on sush (independable

people? So, it is Dbetter that our
Government comes forward fox a
moratorium against  the repayment

schedule wuntil a better situation is

created internally.

With regard to the two Acts, the
National Security Act and tmne Essen-
tial Services Maintenance Act, now

all the services including the corpo-
ration  workers have beth  brought
under the National  Security  Act.

Thig is not the way of securing the
co-operation of the working class.
The Government pursues a policy of
confrontation with the workers,
whether those of th, public sector or
the private sector or the Government
employees. They may be 'nelpless.
They may even surrender for some
time. But their hearts ar, burning.

What happened on the 19th of
January? Fifty thousand workers
were arrested. There were shootings
at ten places. Fourteen lives were
lost for that one-day strike. Why
should it be treated as beAig against
the Government? It i, the Govern-
ment which wanted to politkalise it,
that  one-day  strike. The  workers
who participated in it, the trade
unions which organised that one-day
strike, had no political motive behind

it. Their demahd, were clear.
"Stabilise  the  prices and  ensure
remunerative  prices to the farmers."
The trade wunions had a programme

of action for that. But the Govern-
ment would not call them for a dis-
cussion on those issues. The All-
India Radio, the Doordarshan, every-
thing, was let loose to malign the
glorious  strike. It wa,  essentially
against the monopoly houses the
multinationals, the black-marketeers
and the hoarders. The Government
does not feel the need fo, attacking
the  black-marketeers, in the profi-
teers, the smugglers, the multinatio-
nals which carry away both legally
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and illegally the profits . but it
wants to attack tbe working class.

And  they  want th,  co-operation

of Opposition parties. In a demo-
cracy, it is true, there should be
understanding ~ between  the  Opposi-

tion alid the ruling party. But if the
ruling party relies only on its majo-
rity and does not seek the co.opsra-
tion of the Opposition in the day-to-
day life, how can the Opposition
parties  co-operate? Are we to co-
operate with the Government so that
they can cut our throats more -easily?
So that is what i; happening.

What about Kerala? In Kerala a
minority Government was forced on
the State. Now that Government is
sustained by the casting vote of the
Speaker. How long is this drama to
be continued? What harm will
it cause to our democracy if
that Government ia  dismissed and
President's rule is  imposed  there
and eclections are held as early as
possible?  President's rule also means
rule of the ruling party here. Why
should this shame of a minority Gov-
ernment, without a majority in the
Assembly, ruling that State be conti-
nued? So I would demand that the

Kerala Government (be dismissed
forthwith and elections ordered. If
anybody thinks that the Karunakaran

Ministry can be continued as a care-
taker Government to hold the elec-
tions, then the elections also will
become a farce and the people will
lose faith in the Government's inten-

tions. So I wurge upon the Govern-
ment to do these things.
Caming to West Behgal, where

another Left Front Government is in
power, what is happening there is
disquieting.  Why  should the elec-
tions be postponed? There is a Gov-
ernment and it demands that the
elections should be held as early as
possible. The Assembly's term will
be ove, in June this year. What will
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happen after that? Will it b, wrong
if we think that the Government
wants to delay it up to June, then
dissolve the Assembly and dismiss
the Ministry and (bring about Presi-
dent's rule in that State to hold
elections? Will it b, wrong if we
make that charge against the Govern-
ment. So why these tactics of going to
court and delaying elections i, West
Bengal?

Sir, yesterday Mr. Mohanarangam
who ia an ardent supporter of the
ruling party—his Chief Minister ia
an ardent supporter of the ruling
party and he is rivallmg with Mr.
Karunanidhi to win the support of
the Prime Minister—himself had to
complain that Tamil Nadu ia being
discriminated against in the matter of
financial allocations and allocation of
foodgrains and industrial develop-
ment. So I will only ask the ruling
party to consider whether they can
run the country in this way. And
who are the people Inside the ruling
party itself? Is there a single State
ruled by the Congress (I) where
there are no charges of corruption,
misrule and other things against the
Chief Minister? Are these the people
with whom you are going to consoli-
date 8*id take the economy forward
and strengthen the defence of this
country? It is for the Prime Minister
to think a hundred times before she
attacks the Opposition parties or the
working class. What is the party she
has built? Is tMs 'going to be an
ftistrument of social and economic
changes and of building socialism in
thia cbuntry? Is this the type otf]
people on whom she wants to depend
for her 20jpoint programme? This
20-point programme iS not going to
give ahy confidence. Already the
Sixth Five Year Plan is in doldrums.
We are seeing how the programme is
working. The railway budget we
have Been. Earlier the telephone
charges were raised. Insurance pre-
miums for scooters, cars, everything
ha, been increased by notification.
1908 U.S.—3.
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Earlier when the Janata Party was io
power, they thought of the Rolling
Plan, the Annual Plan. Now wa
have got a monthly [budget. Every;
mohth something is done to shift the
burden on to, the people. Tha
economic situation ia very seriou*.
The Government must take radical
measures to bring about a change id
the situation. I do not khow what ia
in store for u» thia evening.

MR. DEPUTY CHAIRMAN: Wa
will see at 9 o'clock. Shri Sudhakar
Pandey.

|/} gneR A (I 93M)¢
FqEwTefy off, wegefa o B g
qIEW 4T g & qeqra & andw
% foq & qy gat £

wsgafa o g wfewm oy
ardy fegfaal & gf =Ty Far §
o7 swfa & A wd gy § wiv S
sufa ®Y fewr 3, sger AN gt
Fyar 1 fagm wrafe § @R
gafa ®1 § #IT A ;WA Y
FEAY # wfa X 91 g8d yew @
qm feat 2 1 o 3 N N Feqfy
2, ou¥ fang, 9, Tza, w1 aTw
fend 03 & & A7 Qar @n
2 friw & vamw & v 91 7
2--forg asgfeaf ag ? fr &w we-
78 ¥y fre JT W 2

WA, ¢F el gar g frg;
IEEr T ware gfez PArY 1 gadv o
A #gr § fa—"fg qfez e’ 4 37
fiEt . . . . (swEam)

MR. DEPUTY CHAIRMAN: Thera
are a large number of speakers and
the time available before the House
is not so much that we can allow all
of them to speak. If the House
agrees, we can skip lunch atad con-
tinue the discussion.
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iiUJ\. jvusjVLBJEKS: Yes, let us conti-
nue.

oft fir &=z e (Fagre): s arg
oY R et 7 faa @rfae

o) wegAa T+ Wiy arfaw
g7\

o et cga A, faaar
w7 @ IFAT &1 qfaq )

ol gIUET quUE 1 AW OF
ot gar 8 firg, 94 aga g7 aw
feang sgar 8 ¥fFa 92 wA-ma
aft famrg azar | azm gt wia &
39 faarg 9zar 2 1 Fdrfeafa gt
agi fanm sv @ o€ 2 1 fanw w
3T gar € 9zt g, <24, 929,
s wsdy 8 ot ag 97§ afi frar€
9zar f@ 39 avmr & T am A

T8 B

arq g &7 feafa ag & fa
g MY wEgA wA-w@E § RN
@I @ WIT a7 Iy WEadEa Ay
gare @€y gf ® 1 3Ad rH-aT
qET AT JATAATHY AT KT AT TET R
TA A9E #7gA F A9 d gar ar
ag =[fay o a3 g fud, fea
# amar g fo fanew & o wgw
fagd, @ 7v ardd 1 ga W A
a7 QF § wh 2 M wgT TET
ffaa 2 aFdr § W W oW
fimaa 2 awdr 2, @ ag af
gfegar widy @

AMAT gat o & @ &I
qgiT gfasr afdt a9t w7 &
qaq, a7 fe@r 2§ vraAfas
FAAT BT & AT 3a 3w H s
d gar B, warewr far g g3
gifgawre fawrew, @ar 8, ag @

qw g avard, frg e ag gakw
g fo oad ol & gqmar @
AN & E § AT gad g ar
g Fag & @ ag sfeen widy B
giv 393 weaw 8 & wEvwr fow
amar @ wie faq wgr g My oot
T 39 AT ¥ VFA AT L@
W@ € ag o3 st @ Mg wa
% & frarg owar 2, fra ¥ wed
afee  adt Freredr & 0

a A # fama Y am
gy A1t g W7 fawm 3 @iw
FHA & qm W w® owE ¥
A, 99 % WRAT qAm 97
FIAMAT TA AW H Adt T, 97
@ I A ArFTAY AF FET--HIT
JIEHT AW HEA F W HF
g, @1 gai %y @R faaar  @m
frar wmar wrfge, saar adi faar
ar wgr g Fgiten wWifasar & 2,

- 9ad WFT A, AreHaT K5I G A

dedr mE WT AT W aF
feafa & 1 g% wrawr § sy o
denfa——at wez W femrd Rd
o347 | wqr wie gesfa memw A
wy fear adt o3ar  wezafa o
a@ feer 5 ogmr o & OE
g aidt A fgE w AfEw
Faa' f7 3ag B ®r SEW 9T
grame @nr qowwr famfes @7
WE WAt ¥y qra M ag g o
at  wifardt Aar €, ag arfa #r
17 @ § st aremafiw ar §
2z ArFAARAE AgAT™ FEIE E |
# e w1 Ae@wr § | wAr ey
H7Eq & AGATT A Fr, v v Argront
A aramFrfRar g1 § 3%
g § fr geak gifw wgy @y 4
fF geardr E91 *qR T AL--FHA
Al dtan #iT gt ¢ Wraa fqar
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fzar, 3w a3 & wegmr R
fag 1 %X g *a  giEvafaw
& awar 2 wifE ad arfagi €
A4-93FTT  ATC A AgT  F O,
at ast afadi amarime Y Fr
740 & fao 4% IR x|
AR Wirwd AT § 08 srewsrfaw
AWM 43 ST ATAIV ®Y AET ARG
WiRrw ®@aviez # fager svar g,
frft & vios Haft sgar g AT 5
fadY & widt g5 Prar a7 sifaa
TEAT B | AF Wi FIAT §, @ T
FTAT § AT 59% HEAW § & ey
Faedr a1 & | wgw MY qs
aq &1 & ag oftwwm gmi g &
A 2 AT F A7 1 g AR
wzis adt ¥ wfa ®rwdar ¥ gaar
e 4T qAFT AT AT |

Faifm Wit wig A7 HAi &
@At §1 o®ar & et faEm
da ¥ ®@rar g, #WT  #id @
e qm oawm @ A mar £
TERF Ag Temd gET Cwed
# a7 ¥, w7 %8 aiffa faem
3T 7 9% wwia T3vd ofram
GO S A | 5 (R
arf af A--mwin  S@F 8§,
Fag ¥ & wamwmf o S,
o¥ dar Aw-ra g B oga
NeAiAgvwigwagarr faar fw
FAR AT qfedT F) AT AT
gq#r, at ag  F@  Af &
Y 3 F4 ad &1 W@ g S Adiuas

1 FOM FAY |

diedte, & waa: fowr, amar
Erng afgm & #WT WM
F1 53T WIFSET FHeAr  FAEAT |
ezafy wd@a F--H@E AE A
Fifaq #7if & Man g, WO AwA
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fasdar@t &—fet & Tt oo
g fr afgars & dws 3
ueaft w77 & & et fram S,
Trearar fawrr #1, s faar ag o
@ & W wvEl gafg 2 il
{7 ¥ A w8 92 97 wff w@T
g% Trstarar faarr #¥ sqrea ofe
arat A # 41, wie feed B oark #
wZEwT AT F 1T T2 QAT I
# fag zawr wemr s faar
ZAY ATl & mEE gET
faaq #=8 &% WA qF TIan
¥ EYOH BT E Ay 9w Aqe #
gu &, atfze qwrAl Fwv daw &
Jaar g g g1 ) drma fam fm o
A TAD A9 H I ATR Wiew
# AT e o ) Trwarer fram
F AT R F WA TR
a1 f& wsamr faamr fedr @ sfes
aw &, faw fodlt 71 w9 gaQ gy,
faar Mz-wad=dt fFo g, Traam
F o uwaEr ¥ o3 gl
Fon | feg s, gafa 92 2
2 Faf § ferdt %1 amgwre afafaar
 Fga ¥ wawai ¥ 72 a1 W
g wa fr if=aant ard & fF a2
g1 & & agaai wga g F faa
I ), FACT =afFFATF1 TOTHGT
F fag A5 fast &, a9t F€
HqIT gEarer AR q4r w@ & Az
o AT Har FAIW F ) OWAT IAN
Tz 7% 2z 0 &, arqgfe 99 &
a1 ag @1 @1 fRar srean | Jaan
qul JE AL | TeTAE A A
gEFe & | F@ waAr  Feemardr
FaEAT =TT |

RAQ Aty awarm F A" H
Zit ug wa3A g 5 AT aadet a
gw A\ wear agt wgd | fag wd
st ®1 Az ®wer ar, fFas #1 47
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H¥en 91, 98 UF IAEA GH @)
@ S IEF fAve &3 § gaa #
ary fadz Fear argm g, s Aash
T o # adt sy W fgedt st Al
e ¥ Ia§ sgar g f Ate form
Wit ®) A AEAE S F W0,
i wdst wrar & ;sAW ¥ S
ma g, faare g, ) g
g\, 92 FH AW aF T g,
‘g Wl ST GF qEY ugs v |
Sq g% SAdr IHET W Agl 9T
¥Fdt § T aF SAha qHd TGN
g |

uF LT WWAIT 4Z WA @
@ ¢ 5 frat gort qm E—3w
% =R gq A E, %ifir, 7t maeqr,
W F A i gy e qe §
g UF-UF wed algr o w@og |
9 Y@ wAEa T & Iw T
T T § 1 o) geTaw qew O E
#g Twr Al qepfa @ E-wles @
gfas 2 T &7 & &7 & 1 "w7
# guear g, gurerEe F® AT 4
wa Al 0N, W17 3 qedi & Fuar
A1 wfavwt ¥ 43 & sFg aver o w@w
g Wi wifeaswar &7 w7 frar o
@ & F Fmw 3 T T
g & e qfe dfer &1 wf 1 9@,
@i 21, &% 2 ; fagow g
qigst &1 wigse €T ¥ § M A4y
gff afifezs &= a% 1 & ¥ N arfes
s &4 qeut o1 917 77 & g 7@ weal
&1 wfafesa s &Y srman 3 i 78 & =12
wEat o gar 5 i ot wfaesr sfeaw aidt
T | F wrsrwet A sy i) w5
ot a1y ferar o 7gT & | Hgw afemT @
wt afer <t & gerr wgf @1 awet &
§ a4 & Wq vy aFA Y, Wi g
afenre & 2w ¥ swqzm ¥ fag e
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qraT drar §, Wi 7 age o= #
% a1, W7 afcardd & T & arw 97
g afeare 71 gt w7 @z gamar
wrar g ar ga-gfrad & drar g
ST T Ay 2 Foraar e Qo # g
) sy < 2g fom, w3 &Y fsear @
31§ AQ, T TV IUAAT ST §
A&t it | wed) 7 ) o1 wFA E 5
) eewt T orga AT, T A F I
fedta i 5 amrfesar  faadr 3
wqy ife F Frrfewar wa 51 fradt
& o am fFy fl-—owag I,
T M) & 07 VT @S & S |
frgereratzfagen s g a1 2 &
arqr 7Y gHAT & | TH X FT AT IQ
9T §qFT & A AT §, W7 TIEL 2T
&, AT 7167 & gaoif q7 AT |

i, faara & @i o &, o9 @
dag 78 | g fagrr 28 faas adl
asar | fagw fivege & wreaw & fadom
g % wrar g, foverr a7 fraar eare 3
w1fgq aar g@ aity qo A wgf fzar &,
Qe i | e Frvalaamad # o)
feafa 8, (af qoz wrée) wifr wix
syaeqr 9t feafa &, & Qo1 w1897 8-
Foaea1es g, T aers dgfaa
A A 7 e g-sra seaanla
oY ugi &, F47 agi A1 wify wte ;AFeaqr
&1 Iavaifuea e & 3y &, Al O
sad fiafg w4 § 1 37 asmEl
1 & weft gt wifgo, fawfraaal
& ftaw ) wife s =aeqr 47 feafar
FUT FT we Ale gad oo Fndre
g wifE Zw &1 vz ww faer 97
s g1 731 § w7 agt ¢ qver 81 739
¢ &, fvg farfere N adi & ar 0%
Treg % widey & @z w1l g Zar @
AT IH FH WTyF HI A@ a7 @
afer T @t aq @ E N sHw) fro
&9 | qut feafar i ag wver famra =g
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gl arar @ wae gw afew w1 Ak
agf¥ a=m ari |

g, TRl FdmT
feqtd gart fag ag-q7 & Wk 39%
oreTe 97 29 99 § 1 g9t qw & fag
firn & @7 # @ 483 T3 arRA
2 Afp nat & Frg a3 T adt
ag X AR B INAT A GR
afew ag }q SN B IUEF T
2oyt ity W T H AT A A
farar Y feaffr a7 gl swar fm
ot zx w1 # gafrane w7 ogwr fn
MR 77 §F IIHT Ag TR AF AN
foagr gt Preafrmra 8§ P &
AT a7 | a7 92y ar, Bere & oardd
e faratd? g7 9, 7 e fafeeni &
3 Frardl w73 9 | ffszdi & @8
& wro 2 A AAY E 1 @ foen B
feafr & arz i s qafeare 1 feafa
wr w§ & wiz gafaae won gy A
FEYE # FTA0 AT A AT ATEA
¥ A @F 0 A afta gra-fae
T ALAMTT T AT T F AT @E
faq foadl faerd awdl @1 3, &
FaAA g I A ka7 g qar adf

Ex

¥ gme wrar g fag =@
& wemE JE s ) gl
oFyE ga Aag 3 ¥ fo oWy
FAG a1 IAET w4 ag  faer o
ST AT AW FAT WM AT
sy W afeEa @ @, WA
T g war g @ gAY o 2foew @Y
strar g foeg o3 a9 ag wwifear
famr g @ 97 aAF @ ENE
& AT 9T T W AT FET QAT
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[& gmaz anwiEg)

a1 TN el w2T e AW ¥ ) FEeT
FoqE N TARE TR IR T & |
wwar afomy ag g @ fr oagw o
USRS EYA & WO SAY eqret S
Zag & " wE AT W AR
oW s ol qar WA 2 fw
fam® @ 10-10 a9 wiw & 7@
far s & aor 9T TR AR
faars fawmr & soim ¥ &7 & 0 &
o frwr % om oawY g fE,
ot 8 gEIT A AWATHT &7 AW
B §war

A, OF qgT A3 I A
ar Tzr &, wrexafe & wfaamn #,
dqi A% g, f@ owm wx wmamm
#1 grEd WY FAN TARETE aw )
ag GEHT AEEATT W AET EEIIT
W oTHEr 9w e Efa-
wmft s g & 1 amg 7 O
TowT gvaw faar 9r | zas fEarv
RIT Wlam w1 oSO ¥ AT
fid 72 gy & foeer wifum
ages @1 A 2 faeg foqan o fagrias
azes Z, fansr wger gart iz §
A1 ZAT 8 | TAFT W QL Al
sqrs Agt & ) Ao & "z A §)
oY FAA ATHE WE € | TA AMET 92
q¥0 @ AFAT ¥ | FE agrare i
AT FAAY &, FE T 7 Ay §,
gl afaaal® @ amary § 1 s =&t
1 pifa & 1w st afe dar
% faa1T a g g1 @1 @
Qg FEAT AwE ArsAn & fa
FAF! THT FT Al I AR FL HIY
za®l gfaz @7 & w9 H Faaw
74 &1 Faen 5TA97 N fEark agifs
fagafy off 1d £ @ Ty F1 J@wararzgq €,
dm ) desfa 7 Tgar argy € A2 o
aran @Rt dn F) TR § |

|
|
|
|
|
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e # A wegh 0 2 FEan )
‘gegfa’ wew @ owmw {0 &
arar g | ag 3@ +F fem 2 fa
Al Fwr AATSFIA ENT FEE FE
geafa adi gvii | ag @ #A @
gl & f& o gufavis @ Fa7)
w1f gegfa agY @f ( wmva ar
ugex UF aresfamdaw & w0 4 war
2 #ie TaT) gwfa @ waifaa @
F\ fawd) @ & \ farg ger =9
w97 yu natafuar @afe 3 am
93 @, ¥l BIS-RIE AW I3 §H
&, wd Ars-arar avr @ € | ars-
arar @ Fae gesfa «f 2 0 e
1 wnfagt ® awy @ | @ W
AT AAAT § TAF AW TTyla E
w1 AR WA IR AW A-AET
gar 2 1 e v ) Ty vy
srar @ 1 fed) @idr 3w wv g @
Am-mra ® Afem vEw & fRug
famr gegfa & € 1z afezara ad
Z! aFar g axifa fSagr ad@a =
Flar Fawr agara w7 whas af
gar x7ar w faswr afasa agr
gar @var ay garesr fewr
g awal | ®R, SHA, 973 97 FAq
fesgrars & awrt w1 @ fearr a5 &
guwifaey At &, dar< W 3ga &
71 5 gkl @End % AT qE gu E
FEA ENA AR ga A 2 W@ YF §
WA TR T W FATHIRY &, T gn
F Mz q@Ar ARy g, 1 5@ ofm
FIAR ArAT ATEF §, SFF g "I
zn AT, famm @ qrem 3w
g & f& wra zas faor a1
w7 zn wiEzfan negen Ad &6
at w1 AF =/ |

ART, wAAfa N 2ga ara i
21 @i § wwanfa af = @
2w 3w H aw mzdfa ear @
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21 nadfh wmit in § a9 ofsa
Fra qrly wfr g 0 FdEd aw
FaE N e N w1 B fe
fgeg ®1 g avaw adl fam 21 2
it faaar arfed, gaantat #i ag w0
a1 7@ 2w mamAl wag geam
AF fam @ 2 &1 fagar erfed
ag A @ wurfa fear o e #
fs wran wd-qma aft B | qren @
AT g & i F 28 ag favws
Far argar g fa rew wr wd maw
gar 2, xx w9l F1 g5 At Far 2
afer 7w A=l dar g, ag @rfas A
WY qar 2, 38 urfas & & Far
g, 3z fesg @ @ Far 2, @y
AAFATH A A FqAT B MT T
HEAH A THEY 0F ATAT W Ear
? wT wEfET gmre faad i
A1 E wAH A9 H R 0F ATH
wEF g W ER B A gEh aTw
ned Mt # 1 fam wea v grem
* wraga Adt W AFAT | A wa
A § A AH(T F) F7A A BA-
vrgar 8 1 Ay wvE am fyeew
) ZiEr amr v £ T ywT
ATfa-AIT, STt A Arfai ) ey
3 @ & faEh wedr wfa &
argT & wrfgar & E,  snAr
arfa @1 ooy AT @ E ) W & wha
qexte it frzes ad) 3wt =rfgm wife
AT FT TR g far ag O A
HT FvH A YUV AN EH O BT ERir!
F% faa & arvor e WET N 0F
dr ATATE |

st Glo QAo §EA (TTT 5qW) ¢
94 BT ATH FATTH |

it gareT o | 9E qloa,
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A #wT§ #1 A Ad Far arfer st
awr ¥1 feafa 98 2 0 a9 a6
qmar wrgE &, TfEe & osaA
A/ A1 g Z | faeg ag Aiwm g
T8 RO AT, 19 ¥ F07F & A G50 Ho0)
avg fasne famr - sfsr o 3 79
fagra off 2% 8w & &, vfear oft & wfaw
fadwy s oY § e g AT0Z Wy wwieR
o FE} AR W aga qar g, fan &
qrEaw § A X0 AT F wFAT B WX
2% & AAF qr aFAr § o wEl  ad
gerar g A fan A MR Fa w5 w9
&Y feqr A wR 9T Fag  @I7, @
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gradr 2 "Wraa aa § A da
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dfea § qarar wgar § e 1077 3
g4 aa #tda NI A @ € T
&RY WA W 3 F gy aff wan
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T AT AT AR /M QT FAAl
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wra faa wfafer agy ar @ B
g\ 7 Aty § g T weH §
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g2 am - qmewifa faa afifae
A AT E M | 1980 F u«
TIda [TIr AE IR ANT AT
gATT 22.2 97 | F#FT, 1980 #H
a7 =|od) zfa aid Far § arf
M gzaredifa 9 g o x fa@
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Igia 9g Mgl @ fs gaw o1 s
arar fgd 1 37 gT FAT A3 A
Fifg® foaad $1ow § T & o 3o
fawwar & 3%t &w firer a9 ) az g
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[+ 1 g a2a)
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fear 5 ga wewmp a0 adh qgd
#ader ¥ s w7 Il 2@ aan
faar 1 fgrgearsr dav w@ar anaw
fraw) fargeam &t warw wdt
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Iq% 9q4TM mAr FEy £ fF gw
AW, IA A feege Ad AT
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gAUE ¥ NIT &, TR 92 & aspfd
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oY S qFY A FE, AT F
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Hag e FT #1 w3 FEd
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ufsr g "ot wr qwe froma
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ferdY ® @g wAY TEW@ qR FT
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frr srgir @ & waRw 5 owesr
= #} gw At gq g1 T weRl
¥ g A8 W1 oAnd g foar §
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g@lzgwea o) s rEf Fr g
¥ENL UF T 4 9 A A 9IS
a gmfas feafs W g7 A%

[27 FEB. 1982 ] on President*i Addrett 90

fore wdt at gak wearad @ fag
T o qATr 3 q: At gferer
atedt # saar Freara Bt wodt TefT
iy 1 waar WY FEY wra faady o
0 mafemat § saw 2w A
afi afew fadwr & o W1 ey
w1 A i @) @A m qf
gy 7 97 fawg Y @Y ok & ahs
o et sifas feqfy frre of
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v 4 } wgww ¥ @F wgm
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7 Afer ww feafs gad &
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nzigt ® rey ¥ g 32 gArar
w=Ef I 97 T4 F ATINAT W
T 204 Wi QHo TFo T ALH
earq faar ) g f Tom fr ogand
ot 7 oad g Ty B o gmrr
A AT T W Tz § TEH U
W w7 Iaw qaa g g9t q
guret feafy qagd, At 1w waw
fow wuMa % faq T TeRgETT
Y FEATEAT F1 gT FH, QFeAT
ded A AIETET F AT gETE
# ... (zwqam)

2P.M.

SHRI M. KALYANASUNDARAM:
Sir, on a point of order. The Presi-
dent's Address is under debate and
there is no Cabihet Minister.

SHRI KALPNATH RAIL: 1 am
here.

SHRI M. KALYANASUNDARAM:
Mr. Kalp Nath Rai, I know you are
there. But what is this Leave alone
the respect for the House, it is a
question of respect for the President.

SHRI KALPNATH RAI:  He is
coming. Let her'go on. Itis lunch
time.

SHRIMATI USHA MALHOTRA:
What about the Opposition Members?

SHRI G. C. BHATTACHARYA
(Uttar Pradesh): Opposition Members
have no responsibility.

SHRIMATI USHA MALHOTRA:
You are equally responsible.

SHRI G. C. BHATTACHARYA:
Please keep quiet

| eftREl wAYCRT Qe ;o ATSo
UTo UKo A % AT 7 (sqqam)
AT HT w1 ) whra Ad g,
gfem % sz W1T 37 & Arw
gfzr @9 8 (ewmaw). ..
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THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN); The Parliamen-
tary Affairs Minister has said that he
is coming. He has taken note of it.
Please continue.

SHRI G. C. BHATTACHARYA:
We are not to give the reply; you are
to give the reply.

sfwlt wtomr e g
A qet 3 o W€ & wgr

"48 per cent of the people were living
below poverty line, what was- it the
Governmnt was givftig thm.". . .
(egqE) w9 HV@T A4 A@ [
A ar /Al § fag e, g@arn-
faaey ar amrfaw = 3 fags
ge & w7 & sAgrEd § s
feafa & gmz @74 & fag #ar g
a7A w@ § frTEn@s w=vq famn-
#2  dmw & 977 AgaTTee
a% a 15 fafaa «af €, ofx-
art %  feafs g 1 =wwm
Far & 7 qar ag oy Ay 3 o
AyaT 77 ATE TR U EAT
TAMGHZ XY FTAGAT W AT H9
gad  afte fearAl s wrEt ®
WA Ay wagd #Wiv a8
waz agl frarf 7 Far gAY qvAn
4z 97 @ fmar 2 7 arg & T
gt s fasd ok # ogwid
fardy o1t & wi§ wEAE 5 3z
¥ ad) ¥ | ufFA ag Fa-gdE
e S A A B 6 e B et
wirEt, 94 @ gu @i & arq @
v AR fPn At 8 a7 3Iar
ATT; JAFTAE UF WATA 2 |

EHIT B W WAT AFET M
grr 2 dar gardy faddy ardf &
@ gasr W garer 29 € fa
g MT WE A ¥ ¥ q &
TeE GTA AT FAT § B, FiwA
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gaw! & F1 CAr wrfgar qr gAr
g fi agar ot argd § @ Arfaw
g ‘TR awm wmr & ogar g o
AT g wAa 9wl gE, a1 saw
ifez Ta H9ar awe w1 A
3T, FaT 6 g &y gar gf ¥ o
2 ¥ N T ET  aF A
#rdr 8 &fen €@ Wi AT £
s wifgdt wic S 8, Sad @i
g FIE 9SG avg A WA a7 ®
g

gl wedl & wrw, Wa W OUR
i am sy T WA @ 9
* awferm fammmr Tgat | gt
aw Ay wq & T q Fgl
mar & fw 1981 & FeEs B WA
far uz 7 @@ aga & f&ar
o1 faga § w7 99 a9 gL gF war
w @i f5 1995 am garTr TN
Bwn W 1 qgE oaw ar 9,
A% w9 W f98d @1 am S,
gty faadt i waafeent gl
gt faadt 1 s g,
ag awea  wifgs g@ @od o &
ag wgar gy i oW arEEd
sfdft Fawax  smm g 9awl
M WY warRr ®w qfars 0¥
ATHT grg APA WY AMEIEAT B )

vl wedl & wrg usmfa o
A o ma afewar § o@gr @,
& gawr WM 3@ g 7Y gl
A AFAAIC §, TN A JwFhgat
g Sowr ag star-amar waEw £
fanar &3 faw  fear 21 w=;-
ane |

SHRI G. C. BHATTACHARYA: Mr.
Vice-Chairman, Sir, before [ start, I
want to draw your attention to the
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objection raised by my esteemed col«
league, Mr. Kaiyanasundaram. Stui
there is no Cabinet Minister here al*
though President's Address ia being
debated.

SHRI KALPNATH RALI; On a point
of order.

Frauteun (s mo W gma)
wZid oY, B9 {7 Sgd )

o wewA ;A ama fad-
za foor fa &fadz  fufaesze oWt
A1 T8 & 1 9fe e afdeefq
Hoas-A@c 0 WY ag |9 W
g wifs g4 a7 wfEs & oobET
Tr @, %A wg frar 3, a@ g
ar *§ & | nagitn ofddesfa 7
59 & T E | W AR ah 2
47 4 AgEw A2 FT @WE | G0
wedn e |
THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): In vie, ol _ the
special circumstance that tod%y ‘@
are sitting without lunch-break and
the assurance of the Minister for Par-
liamentary Affairs, I think we have to

take him at his word. He will come
in 5 or 10 minutes.

SHRI G. C. BHATTACHARYA:
Mr, Vice-Chairman, Sir, is it that the
lunch hour is for the Minister and not
for the Members? He may come out
with  anything.  (Interruptions) Sir,
you bear with us.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNANI): Please listen.
Mr. Kaiyanasundaram raised  this
point and immediately afterwards he
said that he had sent a word. No
doubt, because a large number of
speakers want to participate in the
debate,...

SHRI G. C. BHATTACHARYA:
I have no objection to that. Please
listen to me. I am not taking objec-
tion to that. I am only saying about
tha attitude, the attitude of the Gov-
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entire  debate, how
they are taking it. It is a question of
approach. Ar, they serious about it?
Are they not callous about it? Is it not
an insult to the House and is it not
an insult to the people of this coun-
try that on the President's Address,
which is a very valuable part of the
proceeding, this should be then atti-
tude? What is there about the Iunch
hour? I, it that the lunch hour is

ernment to  the

ther, for the Minister and not for the
Members?

SHRI KALPNATH RAIL: H, ahould
not be allowed . . .

THE  VICE-CHAIRMAN (SHRI R.
RAMA  KRISHNAN): The point is

that while I appreciate that there
Bhould be a Minister, at least one ofi
the Cabinet rank, I may tell you that
the ruling party was also about ten
minutes backsaying that there was not
even one from the Opposition. SDo,
like this, with both sides trading
charges and  counter-charges, it  will
not help iV> the conduct of the busi-

ness of the House.  (Interruptions)
Your point is well taken. It is open
to you to raise the point. The Minis-
ter ha's give® an assurance, you wait
for ten minutes; and secondly Mr.
Bhattacharya, there are a number of
speakers and it was the consensus

should not have
so that every-

of the House that w,
the luVich break today

body will be enabled to participate
on the debate on the President's
Address.  Therefore,  kindly  proceed
with your speech.

SHRI G. C. BHATTACHARYA:
Yes. 1 am only saying it from the
point of view of the attitude. Can it

be equated with the responsibility of
the Opposition Members to be present
here? Has it ever happened? Is it
equitable? After all, it is their policy
which is being debated. The Oppo-
sition will give its view-point and a
reply will be given. The Opposition
is not to reply. What ig the use of it
if the Government do not care to
listen to whatever is said by the Oppo-
tion Members? They think that there
is no need of Opposition, the Opposi-
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tion should not be taken seriously, so
that they can come out with anything.

Therefore, I only talk about the atti-
tude.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): 1 think the point

will be well appreciated.

SHRI G- C. BHATTACHARYA: You

are the custodian. At least we should
have some procedure...

THE  VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN)- Please proceed
with your speech.

SHRI G. C. BHATTACHARYA:
...to be followed.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN). Mr. Bhishma

Narain Singh has come. That should
satisfy you.

SHRI G. C. BHATTACHARYA: Am
I on mer, formality? I am not. I
am only gaying about the attitude.
My friend Mr. Bhishma Narain Singh
is"a good friend. I am glad that he has
come. It is all right. Sir, I condemn
the attitude of the Government in
taking the entire debate in such a cal-
lous *'d non-serious manner and also
insulting the House and the people of
this country.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN,): Mr. Bhatta-
charya, you have said what you want-
ed to say. Now please proceed with
your speech.

SHRI G. C BHATTACHARYA; Mr.
Vice-Chairman, Sir. I rise to oppose
the Motion of Thanks on the Presi-
dent's Address to the joint session.
Sir, why I oppose it is first because
this speech ha, heen prepared and
approved by the Government, the
Cabinet, and the President had to read
it and he read it. On that very day,
as you know, my party and the Lok
Dal boycotted it. On the very day
when in thi* House the Address was
being laid, I submitted the reasons
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for boycotting it. We gave various
reasons. One oi the reasons was that
the Governmen”® the Head ol the
Government, in a foreign country had
criticised the Head of the State, say-
ing, "The President belongs to the
Opposition". When the Head of the
Government has denounced the Head
of the State, in a foreign country,
what is the use? What is the use of
reading the speech, the policy state-
ment, of that very Government which
had condemned the Head of the State?
Apart from that, the other reasons
are that all aspects of parliamentary
democracy are under attacked, maybe
the election in Garhwal, Kerala and
West Bengal, maybe the judiciary,
maybe the freedom of th, press, maybe
the Government media: There were
other points also including the econo-
mic distress, the anti-labour activities,
the NSA, the ESMA and other things.
I will not go into all those things.
But I am only pointing out the rea-
sons for which we boycotted that
speech. Of course, we have deep res-
pect for the Head of the State which
we said. But these were the conditions
which compelled us to boycott.

Now, Sir, the speech Is before the
House, which was laid on the Table
of the House on that very day. Sir, to
Bay the least, this speech, this state-
ment, is contrary to the reality of the
situation. It does not reflecc the reality,
of th, situation both nationally and
internationally. Therefore, there is no-
think to thank. If the highest forum,
Parliament is deprived of the reality
of the situation from the Government
side, what is there to thank?

Take, for instance, the international
affairs. What is happening in the
international affairs both inside the

country and outside Tt? Th, leader of

the Government and others wiH pro-
fess directly and indirectly that they
are opposed to imperialism. They wiH
profess that they are following a.
policy of developing good relationship
with the neighbouring countries. And

[RAJYA SABHA ] on President's Address 100

in reality what is happening? These
are very good words in theory But
every policy announcement has to be
tested on the touchstone, on the anvil,
of what i really happening, on what
is being done by the Government.
What is happening? They say they ar,
opposed to imperialism that it is the
plank of the foreign policy We all
welcome it. But let me tell you that
you cannot have th, policy o'f getting
the IMF loan on the conditionalities
on which you surrender your economic
sovereignty and at the same time you
maintain that you have political sove-
reignty as well as your economic inde-
pendence.

Sir, it is well-known—nobody can
at least debate or contradict this
point—that if you have no economic
independence, you cannot have poli-
tical independence. And if you have
no political independence how can you
talk of anti-imperialism? What is hap-
pening today? I immediately come to
the Special Mention that I made to-
day. The American Ambassador right
here in Delhi while addressing the
Press Club said yesterday: "We cannot
guarantee that the most sophisticated
and modern weapons, F-16s and other
things, given to Pakistan will not be
used against India." It has never hap-
pened. He wants to threaten us, he
wantg to intimidate us and that, too,
on the soil of this country. We protes-
ted. The Government protested. But
the mightiest of imperialist powers
just laughed at it. And their Ambassa-
dor says "No guarantee". It means
what j As far back as in June 1981 the
Pakistan Government had emphatical-
ly stated: "We do not fear any attack
from the Soviet Unioti. We have no-
thing against the Soviet Union", Still
the Ambassador is saying, "We are
giving it without any guarantee be-
cause it will be used against . the
Soviet Union." Therefore, whe, I men-
tioned it this morning. I said, your
protest is nothing; nobody js taking
it seriously., Even . Pakistan did not
take your protest seriously. Now what
has happened? Pakistan's representa-
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tive in the UN Commission on Human
Bights, Mr, Agha Hilary made a refe-
rence to Kashmir. He said; Nothing
doing Kashmir Ts'outside the Simla
Pact. This ha; never happened. Since
the Simla Pact waa sighed, no

authority in Pakistan, not even their
media, said that the Kashmir issue
cannot be solved-within the frame-

work of the Simla Pact. We did make
a protest against Mr  Agha Hilaly's
outburst, and we postponed the visit
of Mr. R.D. Sathe to Pakistan. But
immediately after this protest, they
said: "Nothing doing No compromise
on Kashmir. Mr. Hilaly i right. We
do not even recognise the Simla Pact
so far as the Kashmir  question is
concerned." So is  thiy your fight
against imperialism? Pakistan does not
listen to you. And they have taken an
extraordinary, unprecedented stand
against you. And so is the case with
the American Government. Therefore,
you cannot have  anti-imperialism
when you are economically tied “P
with imperialist countries. You are
going on giving them one concession
after another an"rl dismantling all the
safeguards to fight for self-reliance in
this country, which is the real fight
against  imperialism.  Whatever was
built by late lamented Pandit Jawahar
Lal Nehru in this country from 1947
io 1964, all those structures are being
dismantled, one by one, and still the
President's  Addres,  will  say that
1981-82 was a year of further conso-
lidation. I say, it is absolutely incor-
rect. It was a year of further destruc-

tion, further reversal of all accepted
policies It is not an accident. It is all
by design. «

Mr. Vice-Chairman, Sir, when our
Foreign Minister. Mr. Narasimha Rao,
visited Pakistan last year, he came
out with a new thesis that the coun-
tries of South Asia constitute one
separate group and the world is no
more bipolar; it has becom, multi-
polar. Immediately I wrote to him.
I said: What do you mean? What is
the common thing between you and
tri, countrie of South Asia like Ceylon,
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Pakistan, Nepal and Bangladesh? The
international climate fc now deterio-
rating every day. There i cold war
and there is apprehension that tlie

cold war may burst into a hot war.
There is now realignment of forces of
those countries. Pakistan has become
a part of American security conscious-
ness. So ig Sri Lanka.  So i; Nepal.
So is Bangladesh. Then, 2a the name
of improving ,u, relationship with
the neighbouring countries—Mr. Rao
wrote to me—that h. is doing that.
But actually by saying that he tried
to upset the basic geo-political policies
of this country and taking thi; country
to the cold war—the imperialist geo-
political ~ strategy i, South-East Asia
is to make this country along with
other countries of South Asia a part
of security consciousness of America.
If this is your conduct, then how can
you say that you are not surrendering
your entire foreign policy t, the
interests of America and still you are
issuing statements condemning, about -
Diego Garcia, etc. but in practice you
are helping the American security
consciousness in this sub-continent.
Not only this. They are claiming
that our prestige has gone high in
foreign countries. Let me say one
thitog. It neve, happened, when our
Foreign Minister went to Nepal, he
was given an ultimatum in the morn-
ing that by evening you will have to

tell whether you recognise Nepal as
a zone of peace, apart from other
countries, Nepal alone as a zone of
peace. Nobody could have done it
anywhere. When 1 wrote to him, he
said: "I do not know".  But it has
come in the newspapers and it did
happen. About Bangladesh, in Bay
of Bengal that islahd belongs to us,

but they sent their gunboats, and you
say your prestige has gone up. During
those days these small countries
would show red eyes to us. What is
happening now? Pakistan—this is the
latest development. Secondly, today
I must say that foreign affairs ig Bow
intimately connected with image
building of the leader of the Govern-
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ment. For thre, days a crore of
rupees have been spent on this New
Delhi consultation. ~ What has hap-
pened? It is a big failure, a total flop:
Whatever unity we were having in
the Group of 77, in the  United
Nations, that unity i broken, there
is now resentment, quite a big resent-
ment. So what was the use? Why
could you not do  anything in  the
Group of 77? Was it absolutely
necessary to have a sub-committee
of the Group of 77 by calling 44
countries and show our differences to
the entire world and we could not
agree on a single  thing? Many
aspects have been  reopened. = What
ever consensus was there before the
New Delhi Consultations these diffe-
rences have cropped up now in  the
Delhi meeting. This iy the image a*
the cost °i the country's poor tax-
payer's money. Thi, is what is
happening... (time-bell rings)  Sir,
We have 2 hours 20 minutes and only
Mr. Dinesh Goswami spoke for twenty
minutes and perhaps one more spea-
ker on Monday...

THE  VICE-CHAIRMAN  (SHRI
R. RAMAKRISHNAN); There are 31
speakers and the Prime Minister is
to reply o, Monday at 4 o'clock...

SHRI G- C. BHATTACHARYA:
The Independents group was allotted
2 hours 20 minutes...

THE  VICE-CHAIRMAN  (SHRI
R RAMAKRISHNAN): But there
are nine members in the Independents

group.

SHRI G. C. BHATTACHARYA:
Only after three days, one Indepen-
dent, Mr. Goswami, has spoken.
Today no other Independent Member
will get a chance.

THE  VICE-CHAIRMAN
R. RAMAKRISHNAN):
accommodate all?

SHRI G. C. BHATTACHARYA:
You can give u our quota of time.

(SHRI
How can 1
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THE VICE-CHAIRMAN
R RAMAKRISHNAN); Pleas,
clude,

tSttttl
con-

SHRI G. C. BHATTACHARYA:
I was saying that this is all-out
surrender to America. Never before
have we surrendered so much as
today. Never before our position
with regard to our neighbours was so
precarious as it is today.

Now I
situation.

come to the economic
This is all interconnected.
All these documents like the Econo-
mic Survey and th, Address give
certain figures and say there 19 im-

provement here, there'is improvement
there, etc.  This does not solve the
problem.  What is our basic problem?

After Independence Jawaharlal Nehru
thought that we should opt for mixed
economy system. Then the country
accepted democratic socialism with
the dominance of public sector in our
ecenomy, with the private sector to
fall in line. Today even in the condi-
tionalities regarding IMF loan this
Government has written to the IMF
Director that we ill gradually give
all concessions to the private sector
and multi-nationals. So, the policy
of a dominant public sector has been

given up.  Even core sector industries
are now being given to monopoly
houses and multi-nationals  and
MRTP is being given a go-by first

in the name of 10O per cent export
and secondly in the name of increas-
ing production. Do you think that

Jawaharlal Nehru was not interes-
ted in production? Now even in
the capitalist economy, public sec-
tor has come to stay. While
wet are talking of socialism and
socialist economy, we are actual,
ly following the worst capitalist

policies. People laugh at these figur-
es that you have given. By quoting
these figures you say that price, have
come down, wholesale prices have
fallen. People laugh at them. I do
not know whether you or your family
members go to the market to buy
things. We go and our family mem-
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fcer* go to the market. And when we
Mo to the market," we have to pay
more and more every day. And the
Government say that inflation is
coming down and prices have come
down'. You cannot mislead the coun-
try by publishing these figures. What
you are actually doing is to change
the basic policie; accepted by the
nation long ago. How do you say
that things are looking up ,nd the
country is o, it path of consolidation
and growth? Is market economy the
.solution of the present-day problems
iso far ac developing countries are
concerned?  Certainly  thi, Govern-
ment have no mandate of the people
to change the accepted policies. You
cannot opt or market economy or
laissez-faire  policy. But you are
opening your womb to multi-nationals
and monopolists. You wiH have to
see the basic things. You are making
fundamental and basic changes i*i the
accepted policies. It was Jawaharlal
Nehru, who really gave the industrial
base to thig country. It was he who
gave self-reliance to this country. It
wa, he who launched a”i onslaught
on the imperialists. How do you
propose to follow those policies by al-
tering the basic policies? Therefore,
on the economic front there is total
reversal of all accepted policies. You
are following anti-people policies and,
therefore, the miseries of the people
are increasing. Monopolist and
multi-nationals are being encouraged.

Sir, about the IMP loan, much has
been told. But I am of the view—
there are many other, also who share
this view—that the IMF loan, which
has been accepted on the conditions or
coriditionalities by  this  Govern-
ment, is the cause of all these things
and it is a total fall-out and all these
things are coming because of that
only. One is intimately connected
with the other. Now, what have you
dong to suppress the growing discon-
tent of the people? You have enact-
ed the NSA and the ESMA. On the
19th of January, when verythln!g
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was peaceful unprecedented repres-
sion wa, let loose on th, working class
and the other common people. That
led to arrests, firing, lathi-charge,
victimisation, etc. Such thing, did
not take place befor, in independent
India. Although there was an assu-
rance that this NSA and ESMA would
not be used against the working class,
they used them. They will have to
us, them because they ar, changing
their policies. When they are chang-
ing thej, policies, they will have to
do this and they will have to follow
the authoritarian and dictatorial lines
for suppressing the common people's
discontent. They did this although
that day the people remained peace-
ful. Therefore, I say that you are
radically changing the policies. When
you are following such policies and
when you are coming out with these
measures, then you have ™o option
but to follow the dictatorial and au-
thoritarian line and you have no option
but to establish a dictatorial and
authoritarian regime. And, Sir, things
have already started in that direc-
tion. It (has started ~h the talk
of a presidential system of govern-
ment. Although there i; some sort ot
vagueness about it, th, fact is that
there is a constant attempt and there
ia full preparation for changing the
present parliamentary form of govern-
ment into a presidential form of gor-
ernment.

SHRI M. R. KRISHNA (Andhra
Pradesh):; Why are **" afraid?

SHRI G- C. BHATTACHARYA!
When it come, you will hav, to vote
for it o, you will come to this side.
Mr. Krishna, I know you are , sensi-
ble person and i know you will not
vote for it. Sir, it Is being said that
in the Law Ministry, there is a '™
Secretary, a person’ who was the
emergency lawyer of the ruling, party
—1I do not want to name liim—who iM
working, and some otherj also are
working, overnight to finalise *b&
document in this connection. I thiaM
the Prim* Minister, when this questiew
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V/As put to her, did pot say anything
and. she ha, not denied it also. She
was saying this and that. But she has
not denied.  Therefore, I ggy that the
talk of change of system i* there. Not
only that. It ~ showing itself in their
attack on th, judiciary. Whit is thi*
Law Commission doing now?  The
Law Commission haa come out with
& questionnaire now and they have
put many questions.  With these qu»-
tions they have prepared this ques-
tionnaire and they have been issued
surreptitiously. (Time Bell rings).
That only show, that the only safegua-
rd that is there, that is, the judiciary
ig going to be destroyed and they want
to dismantle the judiciary by suppres-
sing the Supreme Court. That iy why
I am sayiag that there is  an. attack
which is going on on the judiciary.
Parliament ig being denigrated and ia
being mad. absolutely ineffective. I
have written to the Parliamentary
Affairs Minister giving the reasons for
my views. But I wag not even favour-
ed with a reply. Now, Sir, comes the
question of the Press,, Even though
the Press is hundred per cent with
them, the Prim, Minister says that the
Press is the Opposition in this coun-
try. They attack the Press lik. this.
Ther, i, an attack on the Press; there
ig an attack on Parliament; and there
iy an attack on the judiciary. AU
these things show that they are pro-
ceeding towards a dictatorial, totalita-
rian and authoritarian rule.

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
VASANT SATHE): Sir, I want to
make one thing, clear. The honour-
able Member says that the Prime Mi-
nister ha, attacked th, Press. Never-
theless she has said that it i, only a
section that act; as the Opposition,
That was clarified. Even i, the gene-
ral body meeting it wa, mentioned.
My friend slightly is changing it and
keeps on saying that, saying a thing
which i; not true and is creating mis-
understanding. No “ne has genera-
lised th, Press as a whole. She has
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said that only a section, a certain sec-
tion of the Press is wanting to play the
role of the Opposition. That is what
she has said. Now, if h. take, it out
of context and says like this, it is not
correct.

SHRI G. C. BHATTACHARYA:
Sir, h. i the Information Minister and
he can come but with any explana-
tion. But there a»e people in the coun-
try and there are many other, who
ar* not m the government and they
hav, understood you and they *°
realising you, attitude because of
your day-to-day activities and your
attidute. She has come out with her
real attitude and even some opposi-
tion to her in th, Press cannot be
tolerated. Such j, theattitude.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): Mr. Bhatta-
charya, do you know that a lie repeat-
ed a hundred times will not become
the truth7

SHRI G. C. BHATTACHARYA:
No, Sir; their philosophy is the other

wa, ,bout. A lie repeated several
time;, becomes a reality. flnterrup-
tions) .

SHRI VASANT SATHE; It is said
that a li. repeated a hundred times
might become the reality. (Interrup-
tions) .

SHRI G. C BHATTACHARYA:
There you are. W. know you are
Mrs. Gandhi's Minister. So you act
in any way because you have the
media. You saw this morning how
the name of a person who wag not
present in the House wa, announced
on the TV as having put a question
and ... (Interruptions).

SHRI VASANT SATHE; Ther, also

he ig wrong. Doordarshan said that
these persons had raised the issue by
giving  the
there.
not mean that he iy physically present,
j Dont try

That name was
the meaning. It does

notice.
That 1is
to hav, hullabaloo about
everything.
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SHRI G. C. BHATTACHARYA:
You can g, through th. proceedings.
You can come out with anything.
When the issue was raised, Deputy
Chairman disapproved of the whole
thing.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): This is not re-
levant.  (Interruptions) Please con-
clude now.

SHRI G. C. BHATTACHARYA:
Now I am coming to the concluding
portion. Sir, the President's Address
gives a call for cooperation for "the
good of the nation"—'thig is th. objec-
tive for which w. must lear, to
cooperate. This is th. call given. Sir,
We are ready to cooperate, to uphold
th, accepted policies, policies which
will advanc, th, cause of peace, which
will advance the interests of the poor
and the down-trodden people. But
can anybody call the opposition and
the peopl. of this country to co-ope-
rate to establish an authoritarian
regime, to attack the Judiciary, to
denigrate' parliament, to attack the
Press, to give up self-reliance, to
give concessions to monopolists and
multi-nationals and surrender before
the imperialists? Ar, we to coope-
rate on that? Should w,. co-operate
by accepting the IMF Loan with such
conditions? Co-operation *or what?
I ask you. You come out with a con-
crete proposal that thes. are the
areas wher, cooperation is needed,
that these are really the areas and
policieg which do advance th, cause
of peac, and the poor people's in-
terests in' this country. There every-
body will cooperate. But in the name
of cooperation you are ... (Time Bell
rings) You are making a total sell-
out of this country t, the imperialisl
iforces and to muUji-nationafsi fend
also monopolists.

Thank you very much.

;W ©X ﬂﬂﬂfﬂg_f%‘ér'm):
qrETon  SIAwTeysr qT, Ansl §
gt s g S oaAno A REE
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sgimfen vesfa &t & afwwee
9T, g 39 & fagm mam o
qadrr §  §IN W( gEWAar
w1 geArm wega faar agr g, sEow
oA RET g5E TE w1 wAET
gera faar &1 & a5 ewda a7
i g azr gar g o

wreaar, § &4 w99 8993 ad 3y
qar,  WINE ®1 ST wAT s
tfawr aldy ®; T8 @a 7 fog auré
Za1 WAl § f® zAwy awie waw
% H dipdd, a"waE, gy-fa-
Ferar wye az-fazamar ®y #ifa av
o9al gl TEN 1 T FA FT 53R
garh &) ver & f e ¥ smrearne
% a=’E WM ¥ HT WER 0w
ufgamet 767 @ 8%, @ oW
wienfadT ez Fa wF |

qA1A, § T5adg gwR gHE) o
F g T far amf Far
g1gar g fa sEet sTwi e N7 gaxt
T ansmdi & "1 feaar  eqw
27X 198 1-1982 % faqt § wptag &Y

v ofim @R o £ 8 awear
g f&a wer ¥ admwr § orwE g%
gen T a8 A @ P fRaR guwi
7 fsam smia faar ogr &, was
anaTdl & fAnFow 5 ¥.7 faanr
egra (2ar Azt § @ qgd wvr g
faar aar  # 0 g1 & faUgus
weY < 1 4§ A sogar g fa
ag =@l A FAU OF T EwI
ez mrtE ) afrz b osiemefoee
grEar 2 A9, gIFAar ¥ =
& fs a9®, 1981 § Fqa0, 1982
% 17 Ig" AW F oA g
afz g€ & 9 797 arq S g vAm
§ a5 wfes A F wam
sfia g3 %1 awr § ey
17 &1 N faviz fagr @ fw agag
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[3re == wam fag)

FEtize A0 & ®F H WATAT WMOAT|
Bz grd 3 fao gagr o aerd
ZAT IgAM E 1 AWA, AWIT A
20 A WA & TN AAAT A
T A AT A@rd &1 W 941R
frar 2 4z wedd  AVRAA 2
awta wA qafy Zfrer aier &
ANA F) AZF T4 F) WITFA T
wraatei, saigt #) 1fe § @
g1 A" 20 ¥ wdws ¥ FMfET
s3¥q weyd faar B oAy faw &
aawar g fo 28 a3 MA ) 7990
aqtaa avar Sifgo 1 swa, Erd
dafom waa @@ S 7 oA A
axgfas arfaxi, angfes saamfaai
fimd adl, faga arl, asEersl,
nfgxr ad; s @ faaq sq1A var
2 za =2a & fau qra @ 2f3-
g0 AT 21 ag 34%) T@T { gEAR
iz & fao fadaz wasamim <@
21 qwmg we # Al afRmie
nfemar o wfafegmarEd  sfsTsr
Tagd) wfiaat 2, @ awfeafzam
wfzigt @, N naergrn wfzaal @
% fa7az zq avg H arar gqfem
w2 faad M =9 2Ardl 9wrA
g% 7A%) qFarar argd) @ oaw qir
Arq I Agl fww qrar @ owg|
amr ¥ fa goras , zard g
averr Ta frar § fl 39 s
e faad fe @) &' va ary
H oy e F7Y B J I3 At
Y ogw? garar g § ag  faed
mig B 7 F AR | AMAA FEWAC
) ara @ f& avgre  anwrfaw
nfaa ) fvar §ar7 & fag
et @ |1 arg f) e d o
syyeqr ¥) eqifpa wvd H marare
awn w7 aye= 2 | gaw Arg A

fasarg & f5 o qowaran wfat
g Howrd ¥7 3@ £ 31 wEPA0
F arg za3 fwgr [ioar | HA&q
W o awre,  auann, fagaar
o+ gzt w5 o feqfly 2 3w
famara #® faa garv, w9@ A4
), 2ATT 24 ) Aqr2 favas wusa-
YT 2 1 G WTAA.A /%A TN Jh
A @gws gna f5 g7 ard anspay
I FAY wedEar F OAAEAT A 2 |
9% ¥ gh @amEqr q9v faweor Ay
NIF Z A AF RU TEvIIR B fE 2w
1 Ferd) d0an T, fadam wmr
agarg 91 frdfaer giar wmwa & )
a1 % nod wemifan seedi § Wy
a1a F1 5T09 s€wr fy 99 7 g9
Al "A7 4% WAIg AATEY AT A
g, R faueh) 2 & 21, eaq ofr-
g famin w1 AT 7 wra
%) "Eta WAl & ATAA  Fergvw
giga &% #w0 (A4 2 A, fagw
3 fadta =1 & Ay FAr wear g
fo § za § wradfis gfewn 5
qIATHY AT WEF |G AREAT AAEEL
™ FrAEa § 3H aggmA faadfe
sageqt o fawifesr  araras’
¥) A § WF FAIC U A7) WrAT
aifa &1 faqa arar srgd) @, sawr
faed) arg 8 fazrwoor @ a7

s, azad S e avme
N F@a AMa gard)  wrdia et
w7 gure) aFura 7 of afefeqfan 8
AT WAKT & 1 ) wrra F) wEm
wal o) & Fa dwi Ha) e frmr @ 9a%
arq @ gara  #Af wv agaraar
a7 B, 3% Wwe gare gAaw wmiww
warg g7 &, awrt €9 nfew agw
W f wa¥ ol wara o o W
favie weaare & migar g 0 &
7z ol #gar qgar g gordl wwm
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A4l o ¥ AqeE Howida a1 afeats
fava @wzin # aFd FA7 317 )
THH A1F 7 ag W) Arsd FIETE DT P
faoaia @ 15 wara warsit s aqe §
arg favg F1 wifa #iT agafeaes
T §gAM Fal @A |

WA, AT TR WA AT A Ea g
Asd 9T 0w, A FrEn I §
fad siiwqen Frar & e wiva fady &r
ST ArFRT Ad wWT L gH W
SHA AT AT w6 Aq qeg A
Aifadinzad g1 9757 Tad HT-N1Y
§f 6izq 3 wreaw @ fava 7 wfEagi
Figar WA wEAr § & ogma qar
gfawr sy o & dg7a § wiea w7
HEM ARAT T HAGT qGa FA18 |
i3 & g fa%i mAFaaaga we1 ¢
afz Frdt A qr73 97 QTR wIA ¥
gEarga fEq1 41 3% THET WHES
afeorir |aAaT aFr

qmq, faziaaad amrfas Fammt
A wamfew weafa @ & afean
A @wE anmra wega ok € § 94
q49 H qid A w10 wmeAr g
FPNIFARE qa aFre A ug 2 v
AT Y ag Far wifgd qv, Hiwa
ATHIT AF FT 70 B, OF AV A ANAT
g2 alvgamrag g fv aamv Wl @
TG K1 773 F g5Fargrea adi gE£2
A ¥ A & Areay & e fagea fa<dr
7@ & A1l A 3 fadaa waar Frgar
¥ f@ gart wgrafgn wezafa ot wr
@t afquign g, ag g3 717 g,
qa #ra 8, ag Wi AP , A A
193 s K ®ar sy

30 am ot g, 3aw aAnfa
@t @ I3 4d9 ¥ & FaT TAAr
TgAT Wgar g f@ W7 § A ad
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A W OTZ A W T AF AT TE
399 Tt H F/ ;iErear 3 #,
farar #39 =r A% wE Ahw nio-
O oAgi g |

AreA, #FA W § o gE@ A7
sigar g Wit & famarq avar g
ZRIT q&T wEay, st qgr 97 3ifeTa
g 3 % gma ®isqm A A,
A7 FIT HIT §a 47 ARHRAT A
fasre faar srgar.

YiegaT, §il qaa ag e ez
qgaress Taal & agfss gigfu-
FAr F1 AT Sifgw | ag w@ATEs
oFaT faa ware § Twivadr, a8
vy weda sifew § #Wifs TR A
§ arar gyre & wfagt § amr-
THTT § 9% § AA-HIT F AFINT
g amargwr 4 fafes o7& fafws
W £ 1 & T4 AW W A
WAt UHAl ¥ Tqfaa ae Wr
F1q Qv wfsq a2 |

T Tag A¢ K aga wqedrear-
9%« fasry faar g, 9 w9 asnfas
%4 ® fagrm @asdi § @wq vaar
|tgar g | WA 3g a¥wa adr
& f& gw w30 wita ® FAWCH
§ wawi gw wifa @7 qar 1) AHA
ag o arma adi 7 fa AT WA
% amfeei ®1 ¥W O¥ g7 w7
r §, ur wwgd W I T,
ar  oF A Ars W FAT T,
2% WY ATYE A 1 3F T HTR
aft € fr 93 w7a ag & 10 w1
gr &3 ¥ AT wIF F4T T AT
R A9 «3Ws § AT A aF &
fF aege  wrea ® CF W
&1 ag wFHa §, WIT g wEF
A AFAT § FACU CHFAT AT ) agr
ERITT ATHIT AR GEAr AT



115 Motion of Thanks

[e10 %2 wam fuz)
nETT W, AT EAVET WIHTC 74
83T § 0 wqEAr &7, 6w ad
AT ARG 4 SFal § g9 |I9A
#9 7 AR FAE qIT T 7Y qg gui
o117 3T gal & feomra fama g a7
& wfas wfdaost ez a9 A% |

ATk fAT § aga fsua s
fagza mar wigar 7 e oAt ae
® AM AT WAAT § I5ET ®
T %73 437 faiz 7 w7 3w
am 1 sqm faar s f@ fege
w1 TEZWW HT A A fwar
ST | AF 994 TATa WIEAT { IS
F7 & gH Far g saify fasr o
G KT RTT mAT FE Wy g
g @ 98 nfaw sn v § fag
ST & A AgF FioAwAT ) &)
ua #W dvd ¢ fA oms &
arfra @ gw A @@, o1 qiva ¥
57 § A g, gH fgelr woowvao
FA A AW | FF qoal HAG3 AF
g1 sifge |+ & A famr 0 oEw
T WATR F4a )

< e feg : (S WRW)
FEFH Ay § FAr aifzo

¥io T waw Tag : A1 TEE
faw & 78 @1 = fa 94 faw 33
T 97 EW WATA ®IAT 0T ) AT
w4 ¥ WA W wAwTs @A 3
fw

sl vRvay fmg Ay A awa
1 AAMET |

| wEW WE :
E

o ®wx gamfag ... fF s
g7 § ez wrar fgdr gi—-fgeat

# awen gar
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WA ®T ®iE-Kife SRArT w7 OWiar
T A%, T+& fav v a9z ufwfa
frags  ®Y AT srfge st T8 A
%1 ®myTai fasre 3% fa on F ww ana
i fFn owarr 7 weg owm o feedy
Wita ® WEW WAAT &I, FA-Ta
LA AL T E

Ay # wIgEAG nan @0
afys swa - F3v g =af o3
Hid BIAT ATo W AHICR FEA[-—

331 & At T TG FET A,
afl 2 %ica € H{aA ARl A,
A F231 811 ¥7, qigl qavar

I3 HFRAL, AT AT G AATH |

zef} weai & wig & fam Wy
ndqes wam  #A1, Awdr zfEu
i ®1 HT F4®Y GTETT ) oFAE
a1 g R gt fagm a3 a o
agf o7 Fadar & gEa@ fear @,
suEl & gaq 4 a#da F¥AE

SHRI M. R. APPAROW (Andhra
Pradesh): Mr. Vic, Chairman, be-
fore T begin, I want to congratulate
you on your occupying such a high
position.

Sir, the President in his Address
has mentioned of the various achieve-
ment of th. Government. Nobody
has ever claimed that .. have solved
all problems. We have no doubt
solved many problems and some
others ar, still t, be solved. Two
friend, gy tp . shop and seeing a
water tank on. friend say, it is 3|4th
full ana ™ °fer feng “gavs no it
is /4th Empty; and both are correct.

Our main achievement ig to be
able to become self-sufficient i, food
supply—not only self-sufficient, we
are event ,bl. to export some of the
foodgrains. Thi, itself i, a hig
achievement. And about 80 per cent
of our other essential requirementg we
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are able to produce ourselves. No
country in the world can be self-
sufficient cent per cent. ScTw. can
legitimately take credit for this ac-
hievement. That is why, in' his open-
ing remark, Dr. Zakaria said that we
are ready fo, th. take-off stage. In
these circumstances, j think any
country or any Government in the
world can feel satisfied that these a'e
enough achievements to Be proud of.

t .
Coming to figures, Sir, let m, say
that w, hav, brought nearly 200 mil-
lion peopl..of our population above
the poverty lirie. The Sixth Plan
envisage; further lifting of quite a
number—nearly 15 million house
holds—from fcelow th, poverty line.
Our country now occupies thfrd place
in the scientific ,,j technical man-
power and tenth plac, in industrial
and. technological power and also
fourth  place almost i, military
powers. All this has been achieved
unde, a democratic set-up. Our
Prim, Minister has said many times
that we are not going to change our
system into presidential form or dicta-
torial form of government. She has
said it many time, and I don't think
anybody need have any doubt about
it.

Of course, the greatest thing that
worries us today is inflation. How to
control it, is a very important matter
to consider. Inflation can only be
contorlled by  more  production.
Without production, it i; not possible
to control inflation. That is “hy, our
Prim, Minister hag formulated the
new revised 2j0-point programme in
order t, achieve growth, stability,
equity ith social justice. Here I
would like to quote some figures.
During the period April 1981 to Janu-
ary 1982, power generation increased
hy 11 per cent, coal production
increased by 11 per cent, goods traffic
increased t>y 14 per cent, steel pro-
duction increased by 19 per cent,
cement production increased by 15 per
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cent, nitrogenous fertilizer, produc-
tion increased by 51 per cent and
crude petroleum by 61 per cent and

petroleum products by 18 per cent.
Within ten years' time, w, hop. to
becom, self-sufficient even in pet-
roleum and crude oil production.
Ther, ar, proposals for new steel
plantg to be completed as early aa

possible, at Paradip and Visakhapat-
nam. To mak, the country con-
3 P.M. centrate as  production this
year, 1982, ha, been declared
a;, Productivity Year. As I said before,
there ha, been increase in agricultural
production and the foodgrains produc-
tion this year has been of the order of
132 million tonnes, the sugarcane pro-
duction has been of the order of 180
million tonne; and so on. A National
Water Development Agency will be
established soon to develop a national
water grid so that the water resources
in all our rivers can be harnessed and
additional acreage be brought under
irrigation. For controlling inflation, as
I "said before, there should be better
capacity utilisation, there should be
strengthening of th, public distribu-
tion system, there should b, also fiscal
and monetary discipline and there
should be control on th, anti-social
elements. Efforts are being made in
this regard. The rat, of inflation, as
measured by the Wholesale Price
Index ha; come down from 22 per
cent in January to 14 per cent. On
account of the deteriorating balance
of payments situation, because of the
abnormal rise in oil prices and also
increas, in the  defence expenditure
we had to borrow 'from the IMF and
in answer to criticisms which have
been made in thi; regard, it hag been
mad, quite clear both by th, Prime
Minister as well' as by th, Finance
Minister that  there are no strings
attached to thiy loan which are de-
meaning to our national honour or
prestige.

Sir, a series of measures have been
taken to promot, exports and export*-
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have increased by 15 pe, cent im
April—November 1981. An Export-
Import Bank has also been
established. The revised twenty-
point programme, as [ said before, is
intended to give dynamism to key
social and economic programmes. And
through the Integrated Rural Deve-
lopment programme, through the sub-
plans for th. Scheduled Castea and
the Scheduled Tribes, through the
filum  clearance  programme  and
through the programme of allotment
oj nous© sites to th, rural poor fami-
lies, we have been able to give a good
helping hand to the down-trodden-
poor people.

Public sector has also been showing
good improvement and th. public sec-
tor Ig now occupying a commanding
position in our economy.

The most important aspect is popu-
lation control. This cannot b, over-
emphasised. Our aim is to bring
down the birth rate to 21 per thousand
and the death rate to 9 per thousand
by thg end of the Century. To pro-
vide elementary education for all
children, to bring down the drop-out
rat, and to provide literacy to all
adult illiterates, all efforts are being
concentrated. Non-formal education,
introducing technical and vocational
content in higher education and the
reform of curriculum! are being pur-
sued.

In science and technology™ as we
ali know, much headway has been
made. In the field of space technology
and communications, Rohini, Arya-
bhata and Bhaskara-II, the earth
observation satellite, speak of the
skill of our technologists and space
scientists. On, of the serious prob-
lems ia unemployment among our
scientists and technical personnel. To
improve the situation, a Science and
Technology  Entrepreneurship  Deve-
lopment Board i3 being established.
Efforts are also under way *o, finding
and utilising alternative sources of
energy like (olar power, bio-mass
energy, hydel energy, thermal energy
and nuclear energy to reduce, "to some
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extent, ou, dependence on conven-
tional source Of energy, like oil. In
the field of ocean science and techno-
logy, the recent expedition to Antar-
tica has been successfully accomplish-
ed and thi; ig a great tribute to our
scientific capacity.

The problem of law and order is
there. The Government is eerioualy
concerned about the outrages com-
mitted against the Scheduled Caste*,
the Scheduled Tribes and other weak-
er sections. In this regard, the whole
nation should bend its energies to fight
these anti-social forces. Also, their
economic and social development
should be pursued with vigour and
urgency. The Government is fully
alive to the situation and the
Prime Minister has been constantly
emphasising on thig aspect. Th, num-
ber Of mandays 1°t ~e to strikes,
gherao9 etc. have considerably been
reduced more than ever before.

The international situation ia fast
deteriorating. Our Government is
alert about it. W, are pursuing with
energy and foresight both military
and peace efforts. I hope the major
military powers will realise the futi-
lity of confrontation an®. war in these
days of nuclear bombs thermonuclear
annihilation bombs nobody wing and
everybody i& annihilated in the event
of war. But in the meantime, we can-
not but divert precious resources
towards military preparedness
and  defence  consideration.  Our
President, our Prime Minister
and the External Affaira Minister
have achieved a great deal on the
diplomatic front Their visita to vari-
ous countries Of the world and the
visit of the Chinegg Foreign Minister
and going of our official delegation to
Beijing the visit of Pakistan Foreign
Ministe, and a dialogue with Wm
about no-war pact, are all great ad-
vances made on the diplomatic front.
I congratulate our President, our
Prime Minister and the External
Affairs Minister. Our Prime Minister
is pursuing with vigour and energy
the non-aligned movement. She parti-
cipated in the dialogue between deve-
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loped and developing countries at
Melbourne and at Cancun. The South-
South  consultations held recently
added new dimensions to the non-
aligned movement. We have to pay
more attention also to international
understanding, tourism and other in-
ternational problems.

No doubt we want more money
allotted to various projects. The
other day hon. Piloo Mody said that
we want Rs. 20,000 crores and not
Rs. 6000 crore; as the provision 'for
Railway Plan. All of us would: like
to have get Rs. 20,000 crores allotted,
but the constraint of resources is
there. So, it iy hot possible Whatever
is possible is being done.

I conclude by saying that w, have
achieved much and we have to achieve
mor, by pursuing with vigou, and
enthusiasm the twenty-point program-
me and the Sixth Plan 1, the year of
productivity.

I support the resolution moved by
Dr. Rafiq Zakaria.

SHRI SWAMI DINESH CHANDRA
(Rajasthan); Mr. Vice-Chairman, Sir.
I rise to support the Motion of Thanks
moved by Dr. Zakaria. It ig so satis-
fying, so heartening to note that our
country under th, able leadership of
the Prime Minister ha; mad. progress
all round. The health Of our economy
has improved. We have made specta-
cular improvement in the field of
agriculture, where the food production
is likely to exceed the previous record
level of 132 million tonnes. The Presi-
dential Speech concluded with a call
to the hon. Members of Parliament to
ris, to the occasion. Sir, T would like
to quote the last para of the presiden-
tial Speech and I quote:

"Hon. Members, the world ig passing
through difficult times. Our own
problems are not inconsiderable.
Fortunately we are a nation imbued
with a sense Of purpose. Ou, people
have also shown commendable capa-
city to rally together in moments of
challenge. Political differences are
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bound to exist i, , democracy
which guarantees freedom of opinion
and organisation. But differences
should not degenerate into discord.
The good of th, nation is an objec-
tive for which we must learn to
cooperate, transcending disputes. We
hav, the, strength and the resources
to move forward speedily. The first
two yearg of the Sixth Plan were
years of consolidation. Let us now
use this strength.to make th, next
three years of the Plan, years of a
march forward."

Now, Sir, jthe trend of discussion that
w. hav, all witnessed in th, House
iy not in consonance with the Presi-
dential call.

Negativeness ig writ large Qn the
criticism advanced by th, Oppo-
sition parties and the constructive
approach is absolutely absent. Sir,
the Opposition parties have one ad-
mirable quality in common—that is
concentration on the trivial. The
speeches mad. by th. leaders of the
Opposition make it abundantly clear
that they are in an anaemic condition
for fear of extinction. They are frus-
trated. They feel utterly hopeless
and are completely incompetent. They
are suffering from this miserable
plight because they find themselves

unsuccessful to measure up ' to the
great leadership of the hon. Prime
Minister.  Their  discomfort arises

from the fact of their failure to judge
and understand the rol. of an indivi-
dual in a particular historical context.

Sir, this country ha, witnessed three
distinct phases led by three different
personalities who imbibed the aspira-
tions of the respective phases and
who, by their wisdom, identified them-
selves with national objectives and
aspirations. The freedom movement.
a, we all know, was °d by Mahatma
Gandhi. H. too had his detractors
anjj critics. Pandit Nehru shaped a
newly born India by laying the founda-
tion' of policies which would generate a
new socio-economic order and by pro-
jecting it as a nation which will help
in building a new world orde, capable
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of fostering peace ™
Then it fell on the present Prime
Minister to rise with her 20.-Point
Programme to build a new. modern
and prosperous India. Her programme
caught the imagination of the people
and they gave her a massive mandate
because she echoed th, heart-beat, of
the people of thig country. The peo-
ple of this country helped her to im-
plement this programme with their
overwhelming support with faith and
trust. She has revised this 20,-Point
Programme to meet th, changing
needs of the people. Sh. keep; on
reflecting the aspirations of the people
of this country and thus commands
vast support from all corners.

Chandra]
understanding.

T would like to tell my friends on
th, Opposition benches that the hon.
Prime Minister is not a time-serving
politician, depending on her followers
or sychophants, as they would like to
see. She i; not only a leader of the
party or the Government but she is
a leader of the people o'f this country.
She is a leader of the historic age in
which we live in. The people of this
country hav, see, the contrast when
various distractions combined together
and when she was not leading
the country for some time.
Nature saved us from disaster. This
unfortunate situation bounced back
and th, people of this country again
gave her a massive mandate and their
massive support. Sh, is back again
0, th, task of building up a prosper-
ous *"d new India.

The 20-Point Programme is not a
State document. It is a manifesto of
this cauntry because in this program-
me, she articulates and formulates the
heart-beats of her countrymen. This
situation ha« completely demoralised
the Opposition and they feel them-
selves politically insolvent. By their
performance in this House they have
demonstrated that they are denuded of
the capacity to impart a direction and
to lead. They lack commitment and
genuine dedication to th, common
weal. Imagine the Janata leaders,
.addicted to power, making a frantic
bid to retrieve their lost glory! Un-
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savoury bickerings caused the down-
fall of the Janata Party. Thi* is an
episode which the people of thi* coun-
try wiH find difficult to forget.

SHRI SYED SHAHABUDDIN
(Bihar). W, were there for three year;
only and we wer, addicted. They
were there for 30 years and they did
not get addicted.

SHRI SWAMI DINESH CHANDRA:
Please do not interrupt.

SHRI SYED SHAHABUDDIN; But
why are you attacking th, party?

SHRI SWAMI DINESH CHANDRA:
Why should we not attack? This is
what you have been doing all these
days.

They pulled it down because they
did not understand what is power, its
logic and *h. obligations it imposed
o, them. I am sorry to say that the
Opposition parties are in a state of
fragmentation.

The BJP, which is an epitome of
communal chauvinism and pro-impe-
rialist forces, did not feel shy in pro-
claiming that they will strive for
Gandhian socialism which the RSS
boys do not understand. What a
shameless attempt to acquire respect-
ability in politics dishonest means
to attract votes! But, Sir, it i3 a pity
that they do not understand that the
people of this country posses robust
commonsense and they cannot be hood-
winked or  deluded by  such
declarations.

The Marxists have a bleak future
was vivid from the five-day conclave
held at Vijayawada, The Vijayawada
meet, for all intents and purposes, was
a non-event where the ageing and
ailing leaders were grappling with the
problemg of their organisation and
wer, unable to provide any solutions
to them. Complexities of the Indian
situation Jbave taken out the Marxists

out of their depths and left them
groping. Confusion in th, various
shades of communism itself i3 self
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confusing. The wind has gon, comple-
tely out of th, Marxit brand j socia-
lism—as they call it—after the Prime
Minister imbibed the socialistic aspira-
tions of the people of this country by
announcing socialistic programmes. In
ity effort to survive as a political party
it has become more of a regional
party, and the CPI is playing second
fiddle everywhere.

W, ar, every day witnessing the
drama of opposition unity. Every
slay we are seeing it in the newspapers.

SHRIMATI KANAK MUKHERJEE
(West Bengal); Is it relevant. Sir?

SHRI SWAMI DINESH CHANDRA:
It is relevant. It is very much ger-
mane to discussion. (Interruptions) ...

The Lok Dal chief symbolises
thg tragi-comedy o'f the unity moves.
What is this drama, after all? This
drama is intended to bring together
the warrior, °f varying aspirations to
I>o00l their muscles to dislodge the
Prime Minister. It is a pitjt that
they do not understand that the great
Prim, Minister, Shrimati Indira
Gandha, doe, not rule thig country by
muscle power but by brain and so
there is no match Now, Sir, this
drama is bound to end up in a fiasco
and the mai, actors of this drama are
more an object of pity rather than
envy.

I am hoping against hope that
honourable Members of this House
will realise their limited role W the
present historical context and play
thei, role more positively, keeping in
with the spirit of the Presidential
oration and make purposeful contri-
bution to the debate. This is only
possible if they forget that Shrimati
Indira Gandhi ig their enem, number
one and learn and realise that she is
Leader Number One of this country,
and they should co-operate with her
i, building up a strong and prosperous
India.

Thank you, Sir.
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[ 27 FEB.

"

YEET  gA AT AW E
1 quote;
"I. am directed to say that the

of Orissa will be
visiting different areas of Maytir-
bhanj, Dhan Kanal, Puri an® Gan-
jam districts on 12th and 13th Feb-
ruary, 1982. The Chief Minister
and Shri Rajiv Gandhi, M. P. will
be addressing several public meet-
ings and attending various public
functions as per th, programme en-
closed.

Chief Ministe,

"Adequate security and crowd
control arrangements may be made
at places of public engagements and
at places of halt. An assessment
should be made of the likely
strength of audience at various
place; Of engagements. Security ar-
rangements should be commensu-
rate with such assessment and anti-
cipated security hazards if any.

"Security arrangements may in-
clude construction of rostrums,
barricadeg at meeting places and on
road side according to requirements,
lighting  arrangements at places
wher, there ar, engagements after
such etc. Chief Minister and Shri
Gandhi. M. P- would be travelling to
a large number of P~ces by helicop-
ter Helipads should be kept ready at
such places."
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[ wheat gar]
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SHBI  SHRIDHAR  WASUDEO
DHABE (Maharashtra); Mr. Vice-
Chairman, Sir, the President's
Address is most disappointing. It
only gives statistic but no direction
and no policy which will help the
common man of India. If te Indian
democracy is to be successful, both
the ruling party and the Opposition
'will have to play the game properly.
In parliamentary  democracy, the
Opposition is also an integral part of
the legislature. Majority rule is an
accepted principle, but the existence
of an ever-alert, .fficient and pur-
poseful Opposition ig a "must" for
democratic institutions. Unfortunately
efforts are being made to browbeat
the judiciary and encourage defec-
tions and use unfair methods to be in
power. The examples are Kerala
and Assam. There is n, consultation
with the Opposition, nc-r i; there any
attempt to reconcile the differences.
K was said just now from the benches
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of the ruling party that the revised
20-point programme is a people's
programme. Thi;  Government has
not cared even to consult the Opposi-
tion leaders, trade wunions o, other
sections of tfie people before formu-
lating the programme. And then
they say that because the ruling party
has made the programme, it is a
people's programme. It is a misno-
mer. (Interruptions) I am told that
the Prime Minister has not consulted
even her own party. It is their inter-
nal matter. When the Prime Minister
gives a programme, [ presume that
she must have consulted the party.
The failure of the Government is
colossal on the economic front. It is
stated in this Address that inflation
has gone down by 2.8 per cent. But
if you calculate the total inflation for
the last three years, what does it
come to? It was 22.2 per cent in 1980,
14.8 per cent on the 10th January,
1981 and 6.9 per cent in January 1982.
If you calculate the total, the whole
burden which is on the people, now
groaning under high prices, is 43.9
per cent. Therefore, the claim of the
Government that inflation has come
down is meaningless and only meant
to cover up their failures. Otherwise
why is the Government required to
pay four instalments of dearness
allowance to Central Government
employees? That i; because the con-
sumer price index has gcdi, up. I
would like to appeal to the Govern-
ment to immediately pay the dearness
allowance instalments to  Central
Government employees and totally
stop this talk of wage-freeze if they
really want co-operation of the
working class. What is the position
in regard to the consumer price
index? The consumer price index in
1979 was 365. In 1980 it was 406. It
was 439 in 1981. And still it iy going
up. It means that the prices have
gon, uplb, at least 40 per cent in' the
last two years. Therefore, Sir, to say
that inflation has gone down, that the
prices have come down, is only to be-
fool the people of this country. No-
body i, 'going to be befooled by this
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statement of the Government.
But the biggest failure of the
Government is the total collapse of
the industrial relations machinery.
For 40 years, right from 1940, India
ha, adopted * pattern on the lihes of
the ILO—the Indian Labour Confer-
ence. From 1940 onwards, regular
meetings were held. A standing com-
mittee on labour was also constituted.
This tripartite system was very much
appreciated, was very much hursed
by Pandit Jawaharlal Nehru. But the
last conference that was held in
this country was on the 23rd and 24th
of October, 1971. In the last Emer-
gency the tripartite labour conference
was the first victim. When t'ne Gov-
ernment had massive majority, they
ot consult the working class
Legislations were brought in without
any consultation between the Gov-
ernment and the representatives of
labour. Now again the same show of
the last Emergency continues and no
attempt i; made to set things right.
Unless the labour is consulted, you
calmot take their cooperation for
granted. All this talk of production
and productivity will be a flop if
there is no cooperation from the
trade unions, from the working class.
Even during th, Janata regime during
1978-79. as you already know, when
the Industrial Relations Bill was
brought, no consultation was done
with labour. That was one of the
reasons why they fought it tooth and
nail and opposed it in a big rally at
Boat Club ai October, 1980. Mr.
Anjaiah who lost his Chief Minister-
ship now, wanted to call a tripartite
mpptini? i, October 1980 hut that
meeting did not materialise. There-
fore, if at all the Government wants
this indusrial relations "machinery to
be successful, the first thing they will
have to do is to create confidence in
the working class. What is the
position? The Information & Broad-
casting Minister is here. All wrohg
and false statements were given on
the radio that the strike of 19th
January was a flop. Statements were
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given  only of those  who were
opposing the strike. The major trade
unions Passing resolutions
supporting  the  strike did not
figure anywhere in the media.
It was said on the radio that the
strike was * flop and there was no
support. When we asked information
from the Government on the 25th
February here, the Home Minister
said, w, have still to collect informa-
tion from th» various States as to
how many strikes took place how
many workers were participated hi
them, how many of them were dis-
missed and how many suspended.
Even today the Government i3 not
in a position t, give the figures all
over India as to who took part in the
strike, who wa, suspended or who
was dismissed, though statements
have been made that they will be
deprived of wages not of one day
but of eight days if anybody went
on strike. Even some Governments
like that of Bihar issued shoot-at-
sight orders. A political colour was
given to the whole thing. The Gov-
ernment had no information at all;
merely a political propaganda has
been made out of nothing. Being
associated with national compaign
Committee of the Trade Unions I am
sorry to find that Government should
say that it was politically motivated.
The Information dt  Broadcasting
Minister may not agree to it. But
thirteen demands were there. They
were not made today. They were
made on 4-6-1981 at the National
Convention at Bombay. Not a single
demand out of them is of a political
nature. The demands were for
bonus, for gratuity, for strengthening
public distribution system etc. that
an effective industrial law should be
framed, job security and wages com-
mensurate with the job for agricul-
tural workers. There was also a
demand that the National Security
Act and the Maintenance of Essential
Services Act should be withdrawn.
There was nothing political. And the
call was given after two demonstra-
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[Shri Shridhar Wasudeo Dhabe]

tions, 17th August and 23rd Novem-
ber 1981. 1 have raised the question
in Rajya Sabha on 24th about this
massive demonstration and joint
charter of demands asking the Gov-
ernment to start a dialogue but the
Government had no time to start a
dialogue and to discuss with them
till January when the Prime Minister
said about few days before the
strike took place that it was politi-
cally motivated. If that was politi-
cally motivated, then is not the
strike—Jammu Bandh—organised by
the Congress (I) Party in Jammu
and Kashmir on 20-2-1982, the open,
ing day of this session, politically
motivated?  Therefore by condemning
the strike and calling it politically
motivated and by saying you cannot
negotiate with the labour, the pro-
blem iy not going to be solved. It
will not help the Government either.
If labour is treated like this, will
they produce more this year?

What is the strike 'gorng on in
Bombay? 1 was pained t, hear our
Labour  Minister, Mr. Azad, saying
that he will not discuss with the
workers because the agreement signed
toy the recognised union is  valid
till 1984 and wunder the Industrial
Relations Act settlement is not possi-
blee. I do not think he knows the
Act. Section 73 of the Act provides
that  notwithstanding anything con-
tained in the provisions of the Act,
if there is very serious disorder, and
if there is no other means of resolv-
ing the crisis and if the situation has
undergone a change the Government
can discuss the matter and refer the
matter to adjudication. Why s not
the issue referred to  adjudication?
There was the case of the LIC agree-
ment  which was signed by the
Finance  Minister —and the  Labour
Minister in 1974. There was the case
of Bharat Heavy Electrical Limited
agreement. Tha Government came
with a/i Ordinance toreduce the
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wages and  bonus of the LIG
employees. But in the case of Bom-
bay textile workers the Government
is taking a technical plea. I take thia
opportunity to appeal to the Gov-
ernment that even now it is not too
late and they should not stand on
prestige on the matter of settling the
dispute. In Bombay employees are
paid Rs. 1000 but textile workers
Rs. 600/P.M. and what is the basic
wage? What iy the textile award?
Mere Rs. 4)0 P.M. This i one of their
demands. If the Governmeat want
to do anything in the matter first of
ali they must develop healthy indus-
trial relations and revive the Indian
Labour conference and they should
take labour into confidence. Other-
wise, no Plan, however good it is, will
succeed.

Only two point; more. What is
the position of land reform? It haa
been stated in the Sixth Plan that
Andhra Pradesh, Bihar, Tamil Nadu;
Haryana £Aid Punjab have not ac-

cepted the guidelines for enforcing
the Land Ceiling Act. Nothing is
stated in the  President's  Address

about this. It is stated in the Sixth
Plan that fee total land which is
available  for  distribution is = 9.55
million (?) hectares. It has been a
commitment that thi; land will be
distributed ~ within a  period of 2
years from 1980. But under the
so.called 20 point programme this
period has been extended till 1985.
Then what about land records? It
hag been stated that it was to he
distributed under the Sixth Plan be-
fore 1982. Now they will be com-
pleting it by 1985. Similarly, there
was provision for restoration of land
to tribals® This programme  which
was in the first 20 point programme
is now completely dropped. So, there
is no programme for giving land to
tribal  people. And, therefore, Sir;
to aay that we ar, doing much for
the poor people and the landless
people, that w, have improved pro-
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gramme, and that it is a very big
charter and all that, j; liot correct.
I would like this matter to, be exa-
mined thoroughly and if the program-
me is to be executed properly and
made a success then it is very essen-
tial that the programme of land
reforms has to (be implemented
expeditiously. (Time Bell rings). As
the Planning Commission has said,
Sir, V10 record production is possi-
ble without the implementation of
land reforms.

Then, Sir, I would only like to
say that we are in an era when
the values of democratic life are
not followed. Ruling party leaders
do not want the Opposition to
function; they do not want demo-
cracy to function independently;
and they do not want democracy to
function in a wa, which would be
useful to the people of the land; and
they do not make a distinction bet-
ween the government and the party.
Slowly and steadily, authoritaria-
nism is coming and things are done
only to strengthen what is called
the ruling coterie or causes. I would
like to quote in this context, Sir,
what Dr. Radhakrishnan had said:

"A government is not democratic
simply because it is voted to
power by the majority; it is not
democratic when required to vote
for only one party. Th, test *
where it gives democratic rights to
its subjects. If it allows freedom of
thought and expression, freedom of
association, to its citizens; then it is
democratic. If it brooks no rivals
outside and no opposition, within
then, even if it i, voted by the
electorate it is not democratic."

I would only like to submit, Sh,
that if this country is to make any
progress there must be morality in
politics. Without that, no democra-
tic institution can. function or can
survive and if the democratic insti-
tutions are to collapse, since the
powers an” rights of the judiciary
and the legislatures are being gra-
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dually curtailed, then, 1 feel, sir; we
would only be proceeding towards
disaster.  Therefore  Sir, there is
enothing in the President's AddreS3
which enthuse; the people and there
is nothing in the President's Address
which gives a new dimension to the
policy. On th, other hand, Sir, the
new 20-PoAit Economic Programme
is itself something less than what
was the original 20-Point Economic
Programme. Under the circumstan-
ces Sir, I cannot commend this Ad-
dress and say that we should give
a vote of thataks to the President.
Thank you, Sir.

THE VICE-CHAIRMAN (SHRI
R. RAMAKRISHNAN); Yes Mr.
Mhaisekar.

SHRI VASANT SATHE: Sir, the
honourable Member has specifically
made a personal reference to me
and said that he wanted to know
about the reporting by the AIR and
the TV. I may state here right now,
for the purpose of record, that
whatever wag given out eta the radio
and the television was the factual
information as assessed by the peo-
ple who are in charge of the news.
So, they know their job best and I
cannot comme Vit more on this.

SHRI SHRIDHAR  WASUDEO
DHABE: Nothing about us was men-
tioned,

THE  VICE-CHAIRMAN  (SHRI
R. RAMAKRISHNAN): Mr. Mhaise-
kar. The Minister has clarified the
position. Now, Mr. Mhaisekar.

ot fira S WU : IIGATAS WEEA,
IS gTS WAT  F FEAl Wigd
g o =g footfew g1, efufas g,
ot @ g, SEd oF Fifgree qid
;ﬁ’ifw gdl @) wwEE =@Ey
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ToE |l

o
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SHRI G. R. MHAISEKAR (Maha-
rashtra) : Sir. the Opposition has been
talking of a number of irrelevant
things and then asking the Members
on th, treasury benches at to what is
relevant there. Everything that is re-
levant was talked in relation to the
President's Address from thi; side of
the House and everything that is ir-
relevant and unrelated was spoken of
from there.

[The Vice-Chairman, (Shri Dinesh
Goswami) in the Chah.]

I am sorry to say this, Sir. Yester-
day also, Sir, one of my colleagues
pointed out that many of the talks and
discussions here wer« not reiated to
the specific points that have been rais-
ed and framed into the President's
Address to Parliament.

JMr. what is th, President's Address
for or, for that matter, what is the
Governor's Addess for to the State
Legislature? It is not merely an exer-
cise in fulfilment of a constitutional
requirement and it is not merely an
exercise to satisfy something that is
legal, that is traditional and that is
conventional. In fact, the President's
Address or the Governor's Address is
based on stock-taking, evaluating and
presenting to the Houses of Parlia-
ment or Legislature, as the case may
be, the achievements and the perfor-
mances of the Government which are
In relation to the assurances given
during the previous year. Now It is
in this context that the President's
Address should have been discussed
and debated in this House. Therefore,
I feel, Sir, that many of the objec-
tions have been raised by the Oppo-
aition which are not In fact related
te the President's Address. Tn fact,
the President'! Address is a back-drop
to the Joint Session of Parliament.
It gives you a take-off for debate and
deliberations on matters that are con-
cerned with the welfare of the nation.
And what we have been talking here
are all about very minor things.
Now, Sir, if I may mention all the.
amendments that have been giveta—
€56 fci number—if all those topics are
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included in the Address of the Preai-
dent it will take hours and hours for
the President to deliver his speech.

Sir, I wish to talk about the amend-
ments only first. Many of the amend-
ments are such which do not deserve
a discussion even in the Department
at demands let alone in the form of
amendments to the President's Ad-
dress. 1T can quote; Development of
Darjeeling, this ahd that minor thing.
These have been asked to be included
in the President's Address. What is the
status of th, President's Address in
Parliament is a subject that w, wiH
have to discuss very seriously in this
House. As I said, it is the evaluation
of major projections and major poli-
cies and major programmes. Now,
keeping m view these particular
things, we have to see whether the
Prsidenfs Address ha; been what it
should be.

Ag many of you have been saying,
there are a number of statistics which
the President has given. The Presi-
dent has given figures which have
been calculated on the basig of a re-
gular record. If any of you can prove
that these figures are wrong, then I
could have understood: You say. there
has been no progress in this country
in the economic sector. Nobody here
is trying to reconcile these figures
with four important indicators thai
go to show that the economic health oi
this nation ia on the line of progress.
What are these four indicators? I do
not w*t to repeat any figures. |
am taking up only fou, indicator¥,
using the year 1970-71 ae the base year
and then pointing out as to what has
happened with four indicators. Ne.
1 is the real gross national produce
which in 197(5-77 was ILS per cent aa
against, in 1970-71, 4 percent which
again rose to 4.8 per cent. No. 2 is
the per capita income which was fi.7
per cent as against that of 1970-71
which went to 69' percent in 1979 and
which rose to 25 per cent in 1981.
Agricultural  produce everybodv s
in<? about. I won't give it. Industrial
produce: it is a very imoortant thin?
It went dowm to -1.4 per cent in 197»
*ad now it has riien to * per cent.
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Well, Sir, I would just reconcile
these indicators with the figures that
have been given in the President's
Address. But, as I said, there is one
more thing that I would like to point
out. Whenever there has been an in-
crease in the agricultural produce
it has been said that it is because oi
the blessings of God as if God has not
been kind enough durnig all these, 27
months to the Sinners. Previously they
could not increase a single tonne in
pulses. Sir, today the position is that
w. hav, increased our production oi
pulses from 11.2 million tortaes to 13.0
miliion tonnes. My hon. friend Mr.
Raju poited out to the world markets
saying that ftiere is no market for im-
porting pulses. It is only from Indo-
nesia and Burma. We do realise that.
But we required large quantities of
pulses. It is because of this that cer-
tain States have gone in for special
programmes for the production of oil
seed; and pulses. It is because of this
that there is increase. Maharashtra
offered 33 per cent rebate in water for
growing pulses. It iy because of these
incentives that the poduction of pulses
hag increased in this country. How
can | help those who want to live in
the valley of darkness and don't see
things for themselves.

I do agree that there has been defl-
sinecy in foreign exchange in spite of
15.4 per cent increase in exports and
14.4 per cent reduction in imports.
Why? All of us know that there is
depletion because of import of petro-
leum products. Ofl prices ar. going
*p after every 3 or 4 months. It is
because of the international market,
*hat our foreign exchange is depleting.
However, we are trying our level best
*0 see that new oil fields are searched
end digging of oil wells Is done at a
faster rate in order to see that this
difficulty Is minimised. We are confl-
uent and w. are going ahead with
tpeed. When the Bri'ishers were here,
we kno-w verv well that they used to
say that there are no oil prospects.
We are now thinking of mining oil in
rhe Godavari Basin. It Is because the
*oTemment is taking steps to see that

the quantity of oil that is imported
with scarce foreign exchange JS. mini-
mised.

A large number of amendment*
have come from that side on th, loan
from the International Monetary
Fund. As you know, Six, we were
forced to operate a massive loan from
the International Monetary Fund. The
opposition saw political pulls, stresse*
and strains and so many things in it,
They were not satisfied that the cat
ig killing the rats. They wanted tQ
I know whether it is black or white.
You find a number of amendments on
the LLM.F, loan. I wish to draw theic
attention to one important thing. They
will kindly go through the Address of
hon. Shrimati Indira Gandhi at tha
meeting of the Group of 44 about 4
or 5 days ago at New Delhi. In her
speech, she gave the modalities and
the framework of the functioning ol
the LM.F. That will tell them about
the pulls and stresses of the IMF.
loan.

Another important thing is educa«
tion, science and the appointment oil
a Committee for  Education. These
things came under attack in this Hous*.
I am rather surprised at it. I, how-
ever, thank them that they joined ue
in congratulating the Government al
the success of APPLE, at the suceeaa
of oil exploration, at the successful
going of our party to Antartica. I»
spite of all this, they think that there
is no need for a Committee on Science
and Technology. @ We have a long
coastal line. The oceans, have an im
portant place i" *r life and also im
the economy of the country and future
global economy. Why?  Because in
the future, it iy oceanography and i*
is deep sea mining which is going to
solve th, problem that humanity is
going to face. In the fleM of energy,
we XCP trying our best to find
4 P.M. out alernate Bounces We have
taken stens to s*. *"wt instead of
having individual bio-ga* plants, we
havp communitv bio-gas plants. Sir,
four or five years before, I had put a
question in this House about solar e*-
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ergy and I was tolM that everything
was in a crude “tagie. Today, we And
implements which with help to utilise
sol,, energy are .being exhibited in the
market. And because of the long
coastal area, we are on th, way to
have researche; on the harnessing of
tidal energy in this country.'

Now, Sir, kindly permit me to say
one thing.- I will not say anything
else but the 20-point programme about
which there has been a lot of criticism.
Why is this criticism? Yesterday,
somebody said that there is no men-
tion about illiteracy and adult illite-
racy, totally forgetting that there ig a
special provision in the 20-pdint pro-
gramme about illiteracy.

Sir, as I said earlier, there are cer-
tain amendments which are very
funny. One amendment is that we
should recognise in this country a
right of citizenship to hold fire arms.
I do not know what incentive was
behind this. We know of the society
where unlicenced arms have played
havoc, and we axe now sending an
amendment to the President's Address
whereby we want that this particular
thing should b, mentioned by the
President that we have a citizenship
right of holding fire arms.

Sir, in the international field, Group
of 77 and all other conferences con-
nected with it for the economic deve-
lopment of the country, ior the
prestigeous survival of this country
are very important. If Jawaharlal
Nehru earned his place in the history
of the world as th. harbinger and the
symbol of peace and progress, Mrs.
Indira Gandhi has earned and carved
out a place for this India nation and
for herself in the developing countries
of the world. (Time ball rings") In
one minute, I will finish, Sir.

Sir, as I said about these amend-
there is one more amendment,

iat is that the President's Ad-
dress has not taken note ot corrup-
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tion at the top and the lower levels
Yes, we have taken note of it. note
it. We have taken of corrup-
tion at the top, for 27 months,
and when these people left aud went
to the lower levels, we are now taking
note of that corruption.

SHRI HAREKRUSHNA MALLICK
(Orissa); Sir, h, is wrong.

THE  VICE-CHAIRMAN
DINESH GOSWAMI):
Mallick.

(SHRI
Please, Mr.

SHRI G. R. MHAISEKAR: You
have said sufficiently throughout and
I never disturbed you.

Sir, what I feel is that the Presi-
dent's Address is all comprehensive as
it requires to the extent of one year.
Underline my words. Sir. For one
year, it has got an assessment, evalua-
tion and direction for major, future
programmes for the coming one year.

SHRI HAREKRUSHNA MALLICK:
What about Antulay's corruption?

SHRi G. R. MHAISEKAR; You will
go on dreaming about it. I am sure
about it. Sir, since the Opposition is
frustrated and it is perverted, I wish
only and pray that they develop a
sense of reacting, thinking and of
action in co-operation with us at least
in matters where w, agree at the mi-
nimum level.

With these words, Sir, 1 support
the Motion of Thanks on the Presi-
dent's Address.

Faaavena (71 fafe dreandt)
12 frqz & =7 ®Y woAr owmOr
TFHTS FIAT ¢

ot oW WO oA (FEre) -
ITANTERE WErEm, wemfy A F
gfeaET 0¥ ST @Eq ¥ gwge
T WESTT WIAT £ SHEG ®Aad o
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¥ gor gar g xafar ff fs &
AT 9 ¥ waew g afew wafaa

fe Tremfr & mivaor & 3w
v famr wr fadww faaar &1 ol
¥ wiwamrr ¥ 28 X & Fs
e g7 WIT AT W AT §6A £
TUT gF TEEI T WO W &fsg
F& wHgd wC @ fAad 92 w5
W 9% WEa e g3m fmowemly
¥ HiOAT 91 8 A8 A4 W)
qugEr & (74, a0 % w7 §

’ ATIH
e P -r
oF Hr AT 337 8§ |

M
1’

TJ

411 4

ITARTAA Waad, Aqar IR T
FATT WO T gL & gavaAr
wIWE FRIL WA £ | TN BE WE
74f f& gq 37 & W= 9ga W@
fard wrd ) ¥ Tg7 W@ FAfeal o
gimar woar gz o fAQd 7@ W@
WTAT WHFAIT 3 @ N T AN T
TIAT W FAET XA AwAr qidy &
FTT K BT T IF TR, TR A
EAIL ATHA )

stad, ga foag da #§ o W,
0 a8 TI097T FT A g, GAH W
Ra &1, AEF TF SFOEEN T &
2, JEEWm w0 #a g, awe &
HRTRTT W &@ g, B oW Ad §
W W W R oW F OSdH
FETEw 1980~-81 7 1209 W@
Mfewzs a1 O 5 1981-82 &
13207@ Wifew 7 g5 A7 FaEar
grfaar F i N o AR T
gas wafq @F 8 1 1980-81 #
24 WrE FRAT qHE T AT @
qr Safy 1981-82 # 26 W&
T qfe w1 dEa w1 owEEw
frr mar &1 R FWl ® WA
50 TG gWAT A FI Alaa w
strear ¥t TEH | gL @a W 9REAw
TEt o7 @ &1 Pt A qamare
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¥ 113 798z, v ¥ 18. 7 v,
@z & 15 gfmy, PEE qHY
grz ¥ 51 gag, 99w ¥ 18
sfyos 71 s@ad gér 3 X e
BT WY § TS W W g
FofFfraR ot aga )@ &1

SHRIMATI MARGARET ALVA
(Karnataka): Mr. Vice-Chairman,
Sir, the debate on the Motion of
Thanks n the President's Address ia
foing on and there is not evea *
single Cabinet Minister to take note
of the points made by the Members.

THE  VICE-CHAIRMAN  (SHRI
DINESH GOSWAMI); I think a Cabi-
net meeting is going on at the mo-
ment and that is why no Cabinet
Minister is here. We must, therefore,
be indulgent.

SHRI KALP NATH RAI: I am
taking note of the speeches.

SHRI ARVIND GANESH KUL-
KARNI  (Maharashtra): Mr. Kalp
Nath, you give , a lecture. We have
missed it for a very long time. We
would like to hear you. For long
time you have not made any speech.
Now, when the Budget is going to be
discussed, if you speak on Shrimati
Indira Gandhi and Mr. Charan Singh,
it will be an excellent thing, (Inter-
ruptions) .

THE VICE-CHAIRMAN: (SHRI
DINESH GOSWAMI): Mr. Kulkarni,
please resume your seat. I have got
a long list of speakers >«re. Please
allow him to speak.

ot T wNE qmEm T

A T T4 mhawTew H 20-7AT
wFHFT T AT F owxt A F oW
20~-Ft ’F:’?’Wq TEr # e &
a0 agg F=r www & e
gerda qiEl ® 1 aEe & s,
fafaern a= Fad smam wegdl #1
HE  AU-ATT FIRICEE gETeT #
faa, gfooal oz o w7 1 @
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[ T W qrETa|

g owdEt oA ogEnwe B @ d
3% faaeor 1 =rgear @ af &)

W 209 FET B REE I
® g #few o wg 9w wd @
ol g% sf=er wd F S e

wov tag & s adt & ’.-.',‘:g_r."r e
T g—ag a€ fudrew &1 w234 g,
% YMWERAVH &7 29 g, §T
difar w1 #29 g1 W& W =
TET ¥ OF F2Y T3 AT WY TR
FEN AT | WIT T OIEW] wEl
70 W W T AFAT F O
2 oww gfAEt ¥ w509,
WTET €T AT gl | gTl 0wy
aiw T g 21T R fE
A e € ) ‘fﬁa’f g% 3!
FIQ ) e ay ofEdt W e
argdeet faar s @ vy e}
f§ 4 ®fEar = @ o)
wfay & @ @ awr = faae
FA 1 @ iR Tiey agicE
& UEX 7€ R g ¥ o) FAw
QrAaTE AR warEE 1 o3
il B A AN Ty gD B
W A T qE A @, a9
it of far, af g aift @

St ¥ g w9t & 2 ¥ gquar
wxir § f g eqwmEdaar a
Ty foaa damr § 7 e 3
oW F oW oA e
sfeaay w s wan, wwEr & gfowat
& wrg wr W oaeya # gl

F W AT | T oavg & s W
fa oar 7gf ar fawn gfo Wl o
wanwie wgt foa m@ & 1 W &Y
FATAT TART FH AT A W wwdr
¥ T, I F § WET 4T
WA WT T AW RS ¥ A
w7 & wew wiv WAl A AsEan
feqr, ag & a7 ¥ MT FqO
¥ famgra® F1 ow@ age A g
TE R0 WT WITE FiE TTEET AT
T @ | wiTwi 4@ MeaAnT 0
T & WIWn 1 WIS Wl #97
FT T HINAT 8, € EF T E |
WI9F] V1T B wgAnr gmr wifgr
fiw gy FTEAEH F oFvWT Foam
wgaw wear wifgy ) gaw amar o
2 & —

"AU our efforts to invigorate
national life will ultimately depend
on our ability to maintain harmony
amongst various sections of our po~
pulation. It is imperative to ensure
that Harijans and Tribals and mi-
norities in general have the fullest
protection.

When the 20-point programme
was first announced in 1975 I had
cautioned you not to expect mira-
cies. Then as now there 13 only one
magic which can remove poverty,
and that is hard work helped by tt
deer eeaje of purpose end disci-
pline. On a steep road there i*
no time or place for pause. Our
national motto is  Sa&yamewi
Jayate-Truth. aton, wins. In <»ur
daily lives, we should adopt an ad-
ditional motto: Shramaeva Jayat«
Dedication to truth and toil ia th«
bedrock of respect, progress and
prosperity.

Our economy is on the move. W
is in our hands to maintain the Im-
provement to lighten tha burden*
of our millions. The programme Ji
for each on* of you and for tills
Mtioa which te our, to eerre, t*
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cherish and to build. T seek your
wholehearted co-operation in
making the programme a success."

gofae A qUF favcer =« @ 4%
fagea sTnwgal g fr § ;aa
3 fga 3 fav aod dingfea o
gy @ MT agEm T ) A mem
awre a W owgy Argw & o
faara wTd g1 7R €, FE W At
QT AT | RW TETA § aga 3
IR Z T A ENT A Awed AN
qifgm & 7@ w0 a9 @ar A 7
faqm arn ¥ fE0 |« nw 2w 9T
2 fw fum a3 nagdd w1 79
AAqT A T A W g oHa A
gAT LT T wA F U AW
aaq7 ¥ =d ¢ nfr § aanT
gz mug vEN fg iz g 1w
w oaara 8030 T wa w0
Tdasr TEERl qga g wdt of,
fsa-fog i § 3gi wafs g8 @
wrgd-E o agd fier go &
fagrz aga (@30 gar g | araawa
1 afee 3, fowrd & zfe 2
W 5 W W= 3 Iy W
famrg =gt 97 gur § 1 9@t W 7
grq T § wa B, Tiofas awvn ag
w FF Ed €« wfar amm
A w1 owm EfRfEgr & feama
% W faiw sqra Fer na) de
gfm % fau g a1 g afwa
faa afa A I Dar arfer 35 aofa
A afl @t 21 2ad wawmfaar
D 73 &, wirat gad faant & am
X Rd . Tif e fadea 3 o
#z Wfan wragn ¥ v faww
sq1A 124V SN
na 8 # fage ofeal § o

fadzs #eur fa 3 agwa M A
wIT € Gl ATEr E1oLgEm

nenfa agwa & qEw 47 gaar §
Fgs?T Ay FErT w1 Al B
SEL S T B

SHRIMATI KANAK MUKHER-
JEE; Mr. Vice-Chairman, Sir, I am
extremely sorry to say that the Ad-
dress Q! President is very much
pointing. The Address ib  self-
complacent and it ia a subjective ad-
miration of the Government to hide
the crude realities. Th, Address pre-
sents an utter Utopian picture of the
situation.

Sir, in the short available to me
I will confine myself to a few point.*
only In the sphere of foreign
policy in spite of the many pious
wishes which have been expressed in
the Presidents Address, the vacilla-
tion of the ruling party in relation to
foreign policy will increase because
of our heavier dependence on the
Western world. Besides, the ruling
party, which is out to crush the de-
mocratic rights of the people, which
is increasingly getting isolated from
the people is unable to expose and
frustrate  the imperialist machina-
tions and arouse the ptaople in defence
of the country, in <jefenc. of sovereign-
ty and to maintain national inte-
gration.

Sir, in the national scene you Jind
allround deterioration since the Con-
gress (I) came back to power at the
Centre two years ago. There haa
been erosion of Parliamentary demo-
cracy increase in the circulation ot
black money, increase in unemploy-
ment, increase in illiteracy, increase
in prices and increase in the number
of atrocities on the weaker sections,
Scheduled Castes, Scheduled Tribes,

minorities and particularly on
women. In this regard many
friends from that side said that
women live with honour, that they
honour woman and so on. But what ia
the real position? For the las*
one or two years we have bee»

' seeing in the newspapers that atrsoi-
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ties on women and rape on women
have been o.n the increase, to an ex-
tent which has never been recorded in
ladia even  during the  British
period. In general, I say, not every-
where. We have also seen deteriora-
tion in national integrity.

AN HON. MEMBER; What about
West Bengal?

SHRIMATI KANAK MUKHERIJEE:
Please allow me to speak. You will
have your chance.

Now, Sir, the ruling party, in its
utter desperation has started under-

mining Parliamentary democracy,
the rule of law and the Constitution
itself. The President, in his Re-

public Day message to the nation, has
warned the nation that any weaken-
ing of the Constitutional progress will
bring chaos to th. country. But this
warning has been missing in this
Address.

Sir, what is this National Security
Act and th, Essential Services
Maintenance Act jor? What for these
legislations have been enacted if
everything is all right? They have
been enacted only to suppress the
basic rights of the people to form as-
sociations and organisations. They are
bypassing Parliament, a3 has been
pointed out by man, colleagues here.
We have seen thiy when the postal
rate;, ‘e been increased on the eve
of the Session. In the same way,
the Ordinances in regard to national
security and essential services were
brought just on the eve of the Parlia-
ment Session.

Sir, on the 19th January—I am
sorry, the hon. Minister of Informa-
tion and Broadcasting i, not here—
(Interrwptions) On the 19th January,
the workers went on strike in protest
against the anti-labour policies of the
Government and againsti price rise.
During the strike about 50,000 people,
have been arrested and victimisation
is still going on. On, exampl, will
suffice. In one mill in Haryana, a
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lock-out has been declared throwing
out 15,000 workers. Sir, the Govern-
ment says that) this National Security
Act *d the Essential Services
Maintenance Act will not be used to
supress political people. Nov/ what
does it mean? On 19th the hon. Minu-
ter of Information and Broadcasting
issued a circular and that circular was
published in the newspapers. We
never saw any contradiction any-
where of that circular. It says that
[radio, television and newspapers
have to publicise only the news of
the Government, to jay that there
was no strike and to supress ali the
news of the strike. This is the thing
which is unheard of...

SHRI NAND KISHORE BHATT
(Madhya Pradesh); On 19th there
was no strike.

SHRIMATI KANAK MUKHER-
JEE; There was no strike, but why
ware 650,000 people arrested? why
ig this victimisation going on?

SHRI NAND KISHORE BHATT:
It is a myth

SHRIMATI KANAK MUKHER-
JEE: Prices are being enhanced only
through adrninistrative order,
completely disregarding the parlia-
mentary forum. Sir, placing of the
budgiet is tMs evening is only a for-
mality. The glaring examples of
slumbering parliamentary democracy,
as many of our hon. Member? have
said, ¢ Assam, Keraia and West
Bengal. In Assam and Kerala mino-
rity governments have been installed.
They do not dare calling the As-
sembly in Assam, and in Keraia they
are thriving on the casting vot, of the
Speaker. Of all, West Bengal is
the worst case. Sir, the Left Front
West Bengal Government wanted
elections to be held by 15th March.
Even the Election Commission in its
report has said that February  and,
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March ar, the best time for -elections.
It is only due to the climate that
the elections in March were desired.
Otherwise, there will b, hot ummer
season and people will not be able
to use their voting power in the in-
terest of the people. Now what is the
ruling party doing I do not want to
take the name of Mrs. Gandhi because
she is the burden of their song, they
get irritated, but I am sorry to say
that h, said that her party -was not
there. If her party people are not
there, who is Mr. Ashok Sen, who
is Mr. Bhola Nath Sen and who ia Mr.
Siddhartha Shankar Ray? Now [ do
not believe, nor do our people believe
that the leaders of tlie Congress (I)
dare go to elections unless they got a
green signal from their great leader,
the great 'she'. Sir, I gay that they
are afraid of facing the people. They
are  taking the shelter of court.
Every time when senate elections, by-
elections, municipal elections o0j- even
panchayat elections are to be held,
they are taking shelter of court.
Today they are creating a precedent
about which there is an editorial in
the Times of India of 18th February.
The editorial says, I quote:

"The Calcutta High Courts direc-
tive to the Election Commission to
adopt a specific procedure in the
preparation  of  electoral rolls in
West  Bengal is  rather  unusual.
The Court hag restrained the Com-
mission from holding Assembly elec-
tions. .. There appears to have been
a conscious effort on th, part of the
founding  fathers to keep judicial
initiatives in  the field to the
minimum..."

Mr.  Vice-Chairman, Sir, you are
yourself a great lawyer. You under-
stand the implications of this. 1 have
only quoted from the editorial of the
Times of India to show how they are
taking party politics to courts and
vitriating the atmosphere of the High

Courts, of the  Supreme Court,
ereating controversy between the
High. Court and the Supreme

Court and soon'. Instead of
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going to the people they are going
to the court. People are the best
judge Ar this matter. They should go
to the people and they will judge
them. Then 1 ask: "Who is taking
these thing, to the court?" It i the
Congresj (I) nad non, else who i»
responsible for this. It is the ruling
party, who ni desperation is trying to
prevent elections because it is isola-
ted. They are more and more isolated
from the people. This is unprece-
dented. In the President's  Address,
the President has casually mentioned
about the law atad order situation oij
the country and the welfare of the
scheduled castes, scheduled tribes and
other minorities. But may 1 say that
60 per cent of our people are illiterate.
What has been done to educate and
uplift ~ these  backward  sections—the
scheduled castes, the scheduled tribes,
the minority commuhities and Hari-
jans?  Nothing substantial has  been
done. In fact, nothing has beeVi done
to educate and uplift these backward
sections.  There is mass illiteracy,
utter poverty and ignorance. That is
why they are falling victims to con-
versions and casteism. The separatist
forces, the foreign agencies, the
secessionists, the missionaries are all
taking advantage of this. The separa-
tist movements aria raising their head
because of this backwardness of the
people. They are finding an easy soil
over there. That i; why we see the
Jharkhand and  Khalistan = movements.
That is the result of what this Gov-
ernment has don, up to now.

National integrity and  sovereignty
are in danger under the rule of this
Congress (D Government. We know
what is happening in U.P., Bihar and
parts of Madhya Pradesh as far as
law atad order is concerned. Parallel
goonda raj in collusion with the police
and local administration is there. In
Delhi itself, there occurred the Qutab
tragedy. Who had heard of such
things? Little flower-like children
were killed in this very capital. Wha
is responsible for that? What law and
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cities on women? The women in De}hi
itself cannot move alone freely at
night or after evening. So this is the
law and order situation. And yet on
the 16th February, in the Calcutta's
Brigade Parade Maidan, the Prime
Minister, Shrimati Indira Gandhi, said
that the law and order situation In
West Bengal was worse. Sir, they
have got the power in their hands.
They have got the mass media under
their control. They can turn day into
night and the night into day. I have
nothing more to say about this. But
the law and order situation in West
Bengal under the Left Front Govern-
ment's rule is far far better than in
any other State ruled by the Congress
(I) Government. There are no atro-
cities on Harijans and other minority
communities in West Bengal. The
women are not dishonoured there. I
can tell you about the atrocities and
dishonouring of women which were
done during the early seventies, dur-
ing the Emergency period and before
that. 1 came to Mrs. Gandhi then
with the victims of rape and met her.
I led a delegation of several women's
organisations and thos. victims of
rape etc. came here to report to her.
Such things will not happen under wie
Left Front Government. If any dis-
honouring or rape happens in a
village, the village panchayat and our
sobs and brothers who man the |Kisan
Samitis, wil] throw that culprit out;
they will punish him. Our sons and
brothers will save the honour of the
women in the villages and towns of
West Bengal. Such is the condition,
such is the status and honour of
women in the Left Front ruled State
of West Bengal.

The Government is always side-
tracking the issues. This Government
has never been able Uj solve any
basic problems. They are not in a
position to solve the growing pro-
blems of unemployment and poverty.
They did not do anything imder the

[RAJYA SABHA] on President's Address 156

laws o\i land reforms, nor could they
do anything for employment genera-
tion. During the emergency the Gov-
ernment declared that they had done
away with the system of bonded
labour. Now the National Sample
Survey and the Gandhi Peace Founda-
tion have revealed that the bonded
labour system is intact. We are
ashamed to state before the civilised
world that after 34 years of indepen-
dence, this bonded labour system is
still working here in India.

Rural employment generation is
not done. How can they generate
employment, Sir? The Food for Work
Programme was going on very well
not only in West Bengal but in many
other States also. In West Bengal
itself, in the last four years, 20 crores
of mandays were created but the Cen-
tral  Governmeat stopped

supplying foodgrains there, and the

virtually

National Rural Employment Program-
me has not yet shown any signg of
progress.

Regarding the distribution of food,
Sir, the President's Address says that
2.98 lakhs of fair price shops are
there. It iy there on paper, but where
is the supply? You may have opened
the shops, but, practically, there are
no supplies. Moreover, there is dis-
crimination in the matter of supplies.
I have seen it. The hon. Food Minister
himself answered my Unstarred ques-
tion: "Yes, whatever i allotted is less
than whatever is needed, and what-
ever is given is much less than what-
ever is allotted." Now they are dis-
criminating against West Bengal and
Tripura in regard to the supply of
foodgrains, cement, edible oils, salt—
everything. The West Bengal Gov-
ernment, from the very beginning—in
1977 itself—suggested to the Central
Government that 15 essential com-
modities be taken in their own hands
for proper distribution throughout
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the country through fair price 6hopB,
tout the Central Governmeat did not,
up till now, pay any heed to that
suggestion. I do not know the reason.
Then, Sir, what is the reasoto for their
tooasting about their trying to solve
the food problem?

Sir, take the case of industry. The
doors are wide open for growing col-
laboration between Indiah monopolists
and the multinationals, as per the
conditions laid dowVi, by the World
Batik and the IMF.

Now, about the rate of inflation, the
honourable President has said that it
is less. I do not know the figure, but
the figure seems to be absurd. 1 have
no apparatus to judge it, to prove it,
but the Reserve Bank report for 1980-
8] warned the Government that infla-
tion continues to remain the main
problem of Indian economy. So,
you cahnot control either black
money or prices. If the Reserve Bank
says in its report that the main danger
to Indian economy iy inflation, it was,
it is and it is continuing to be the
main danger. Who will deny It? We
cannot deny it. So, the problems of
employment, education, health, hous-
ing, law and order and prices continue.
According to an eminent economist,
th, amoiAit of black money circulating
in the market is 47,000 crores of
rupees and, during the last three
decades, the increase of black money
is 500 per cent due to the economic
policy that the Central Government is
following.

This all round decline and deteri-
oration and isolation of the Govern-
ment and the ruling party from the
common people made them desperate
and made them shout at the top of
their voic. to hide the actual realities.
Thank you, Sir.

THE  VICE-CHAIRMAN (SHRI
DINESH GOSWAMI): Mr. Rahmat
Ali. Thope you will finish by 4.45.
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O Y SR RTINS S e &) Now, we adjourn ior the Budget
] Speech and we will reassemble at 6.45
o "o ultmflg L agts - T P.M.
e Waly U ;;.'J N LR The House then adjourned
. at fifty-one minute, past four
WSl dyy BAS apd a4 &S of the clock.
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The House reassembled at fortyfive
minutes past six of the clock, Mr.

rigdi L7 sa ]
e He ¢ e t & AR Deputy Chairman in the Chair.
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THE BUDGET (GENERAL) 1982-83

. MR. DEPUTY CHAIRMAN; The
9 pog e ‘;-UC-SL-; S L) Finance Minister.
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(West Bengal): Mr. Vice-Chairman, OTATZA ATE TEAHAA AAZART , ,
Sir,....
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THE  VICE-CHAIRMAN  (SHRI ot gwmenaf : ag AT A

DINESH GOSWAMI): 1 think you IEIT | A7 ATz W% A€ Al B )
Mi. Sisodia.

can continue the next day.



